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[Shri S. Mohan Kumaramangalam]

The necessary precautionary action 
has been taken by the law and order 
authorities.  So far,  sixteen  persons 
have been arrested. A Peace Commit
tee has also been farmed. The Deputy 
Commissioner. Chhotanagpur Division, 
has visited this place. The Chief Sec
retary and the I.G. of Police were ex
pected to visit Bokaro yesterday.

I must express my sorrow at  the 
loss of life in this incident. The build
up of Bokaro the last two years has 
been a matter of satisfaction for the 
country as a whole and in this back
ground this incident is doubly unfor
tunate Hon. Members will appreciate 
that the maintenance of law and or
der is essentially a State subject and 
the question of the form and charac
ter of any inquiry into the circum
stances of tve firing will have to be 
decided by the Government of Bihar.

SHRI JYOTIRMOY  BOSU  The 
telegram says  ten killed and 41 in
jured whereas the Minister says one 
killed and 12 injured. Who is speak
ing the truth? 2 have a feeling that 
the Minister is making an under state
ment

SHRI S. MOHAN KUMARAMANGA- 
GALAM. I can only say that I  am 
trying to speak the truth.

13.20 hrs.

DEMANDS *FOR GRANTS, 1973-74— 
CONTD.

Ministry of Irrigation and Power— 
Contd.

MR. SPEAKER: The House will now 
take up further discussion and voting 
of the Demands for Grants under the 
control of the Ministry of Irrigation & 
Power. Shri Bibhuti Mishra will con
tinue his speech.

flrvftr fa* :

*rsrar  ter to #  «rr

?ft rap ft *rf  *ft*ff
% mtit «ft «FT *Vr<rrer

ft tot,  % fats  *nfr $tft fc 1 
Sffrfsrcr  far to* *ft

Tfât  i
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3TRT  *ft %  zftspTT % 37TT 1 5 0 

Ĉt? WTT ̂  ftTOT  3TRTT
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%»rr T̂fcft I eft fârc
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3rMY ipRT tft3RT 5FT  I

stft tottt n % îf»n fa 

T̂HfnT  iflroT m tfr snr%  *r

% ST flfffa *£t cTT«PfT %

STjP  srm I  I *Fttft xft3T?TT *t tft
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fa fa?RT f«?T |

•Moved with the recommendation of the President.



285 DO. Min of  CHAITRA 26, 

OTT  |*T % ST  I  ffWTC

vr  r̂irar *5 ** ft

 ̂  $ I fa?TT TO71T  apm

*wft T̂t t,  r̂ar  <*t *m

%?sfar 9xvtx *>r ̂ t t i ars *m \ 

sref ?ra srmr eft fasisft ̂  terfc: 

3*flr *ft ̂ rmt fan % fast* <tfww

ft*T *ftT fat tr̂SfPT ̂t«TT tft TOHT

ift ̂r t*s srrir ifrr* ̂ % fâ r 
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[*ft f̂f?r f*T<|
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fârsft f*m *1% sfa: faarsft % *r*rpsr 
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 ̂̂  ft 3% I 5RT  ^ ̂ T I I

SHRI DINESH JOARDER (Malda) 
Mr Speaker, Sir I rise to mention 
a matter which has been created by 
the North Bengal Flood Control Board 
ed by the Central Government and 
ed by the Central Government and 
by this Ministry particularly  They 
are now executing the work of Maha- 
nanda river Master Plan in the dis 
trict of Malda In executing the said 
plan the North Bengal Flood Control 
Commission has  rendered a  few 
thousand people already homeless and 
also jobless because they have no 
concrete  plan  to  follow and every 
now and then they are changing the 
alignment of the Mahananda river em 
bankment the proposed bund m the 
Mahananda river Master Plan in th*1 
district of Malda The alignment  is 
particularly going through  populated 
villages where hundreds of houses are 
being demolished without giving  any 
prior notice to the dwellers and also 
the peasants who have a very little 
amount of cultivable land with them 
they are being ousted of their posses
sion of the said land and th°y  are 
being rendered jobless A large sec
tion of people are resisting this sort 
of unauhorised and illegal  eviction 
from their land and home by the en
gineers of the said plan, but indiscri
minately arrests are going on A few 
hundred people have already  been

arrested by the authorities of  the
State Government, particularly  by
order of the Minister of Irrigation and 
Power of the State Government  Mr 
Abdul Berkat  Ataul  Ghani  Khan 
Chowdhury who is unduly interfering 
m the activities and functioning  of 
the Commission

The entire fund has been allotted by 
the  Central  Government,  by the 
Ministry  of  Irrigation  and Power 
of tho Central Government to the 
North  Bengal  Food Control  Com
mission towards the Mahananda river 
embankment  scheme but the  said 
amount is being misused like anything 
I have received telegrams and letters 
from many people from the district of 
Malda that immediately an expert a 
technician, from the  Central  Water 
and Power Commission should be sent 
there to have a  detailed  survey of 
the Plan and to see whether  any 
amendment could be made in the said 
scheme so that thousands and thou<* 
ands of people who are now threatened 
of  being  rendered  homeless—their 
houses are going to be demolished— 
tan be saved

13 27 hrs.

[M Deputy-Speaker in the Chair ]

As regards erosion of Ganga in Mai 
da I would like to mention that ac
cording to alluvion and diluvion pro
cess the land which is being eroded 
on the Malda side or which will be 
eroded after a year or two is  and 
will be rising on the other side of the 
Ganges on the Bihar side of the Gan
ges  The people of Malda as per na
tural rules should get those diluviat- 
ed lands on the other side of the Gan
ges but due to the restriction of inter
state border and the restrictions on 
the movement of foedgrams, the peo
ple of Malda side are not getting any 
benefit, they are not being allowed to 
cultivate their lands There is a long 
term dispute between the two  State 
Governments over this alluviated and 
diluviated land that is created out of 
erosion of the Ganga
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As regards electrification, the North 
Bengal area is totally backward, and 
because of non-supply of electricity, 
this area is not being able to develop. 
I should like to mention here the arti
cle that has been published in Anand 
Bazar Patrika dated the 10th April. 
The rural electrification scheme  has 
totally failed. But the Central Govern
ment is contributing a large part to
wards rural electrification in 
Bengal, but that amount has  been 
spent haphazardly and even in spite 
of Malda district being the district of 
the Irrigation Minister of West Bengal, 
rural electrification has totally failed 
in that district.

I would also like to draw the at
tention of the Minister to the Teesta 
Valley project.  What about that pro
ject? When will that project be taken 
up?  That is the only  project by 
which the North Bengal area could 
be irrigated for cultivation and there 
is no other concrete scheme or  plan 
for irrigating North Bengal area.

I would also like to mention that 
Malda is affected every year by flood 
devastation and the drought  condi
tions arc also very acute there. There 
is no irrigation scheme, small or other
wise. I would like to know what con
crete steps are  going to be taken by 
this Ministry to  control  floods and 
also to mitigato the irrigation difficul
ties there.

Lastly, I want to say a word about 
this Ganga-Kaveri link. The  number 
of sneakers who have spoken against 
thi*-  <jheme is much more than the 
number of speakers who have spoken 
in favour of the scheme. I would like 
to mention one article which has been 
published in this regard....

MR*. DEPUTY-SPEAKER: You just 
draw the attention of the Minister to 
that article if he has not already read 
it

SHRI DINESH JOARDER: This is 
the article by Mr. P. Sundarayya pub
lished in Motherland dated 8th ApriL 
I would like the  Minister to go 
through that article.

274 L.S.—10

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI K. RAGHU- 
RAMAIAH);  May I suggest that you 
may be pleased to call the Minister of 
Irrigation and Power at 4 O’clock to 
reply?

MR. DEPUTY-SPEAKER:  If the
House so agrees.  Now, Mr. Ai;un 
Sethi.

SHRI ARJUN SETHI  (Bhadrak): 
At the outset, I would like to support 
the Demands for Grants of the Minis
try of Irrigation and Power.

While supporting the Demands,  I 
would lUe to make a few observations 
for the consideration of the Minister.

A country like ours is  dependent 
upon the performance of agriculture 
for its overall economic growth and 
till today most of our  agricultural 
operations are affected by the mon
soon. So, the development of  the 
irrigation schemes in various States is 
a MUST for the development of our 
country as a whole.

Fortunately, we have so many rivers 
and since we could not make full uee 
of these rivers, the waters of these 
rivers are flooding the country side 
and the people are suffering  a  lot 
since long past.

If we look to the investment side, 
we find that we have invested in our 
irrigation facilities or irrigation deve
lopment only about Rs. 228 crores, 
but when we look to the other side, 
that is, the loss side, the country as 
a whole is losing on an average,  a 
sum of Rs. 150 crores every year since 
1951 due to damage to the  crops, 
houses and public utilities by floods of 
these rivers. In addition to the an
nual loss of Rs. 150 crores, there is the 
expenditure on drought relief  pro
grammes which are a regular feature 
in our economy and add to the alar
ming figure.  What are the returns 
which the country gets by such huge 
spendings? In spite of some sizeable 
progress made by these flood control 
measures still the annual loss in mone-
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tary tsrms lias increased in recent 
years and  relatively  the  affected 
population belong to the weaker sec
tions of the society who have to un
dergo these annual sufferings and an
nual losses. An effective check  to 
cure these maladies is urgently neces
sary. As I said in the beginning of 
my speech, the amount of  Rs. 228 
crores is not enough. The  Govern
ment has not paid sufficient attention 
to protect these parts or to mitigate 
the sufferings of these people, espe
cially those who belong to the weaker 
sections of the society. It is really 
very urfortunate that despite  the 
chronic failure of monsoon in various 
part§ of the country irrigation projects 
are made to be slow-moving. In this 
honourable House many lion. Mem
bers have already pointed out how 
som« of our projects remain idle for 
a long time and are not completed 
in time and as per the schedule be
cause there are  disputes  between 
various States about the sharing cf 
the water.  prenatal disputes start 
from the very beginning and last for 
years and yeai's. These disputes are 
going on for years together.  In the 
meantime much water flows into the 
sea.

I am very glad to note one thing 
which the Minister has mentioned in 
his Annual Report of the Ministry. 
It has been said that they have brou
ght to the notice of the Chief Minis
ters about the proposed  amending 
Bill to declare water a national pro
perty.  I wish to say that the sooner 
it is passed in Parliament, the better 
it is for the country.

Our per capita consumption of elec
tricity was only 13 units in the year 
1947 and it is now 93 units but it still 
remains very low compared to some 
other countries of  the world  and 
various datas were already mentioned 
by some of my friends who  spoke 
earlier to prove that we are at the 
lowest in electricity consumption.

Orissa has been  an  unfortunate 
State which has baen subjected to

serious flood and drought year after 
year. While answering an unstarred 
question the hon. Minister stated that 
by the end of the Fourth Plan the 
irrigation potential in the country is 
to be 26 per cent of the total  crop 
area and the percentage of  Orissa 
would be 28 per cent. I very much 
doubt these figures because so far as 
Orissa’s irrigation potential is concer
ned, today there are as many as 11 
medium and small projects which are 
under examination of the CWPC since 
long and I would like to name some 
of these projects. These are: Bhim- 
kund, Rengali, Subernarekha,  Bagh, 
Kharkhai, Nesa, Upper  Kolab  and 
Baghalati,  Salandi  and  Mahanadi 
Delta irrigation projects are lingering 
since a long time and I do not know 
hoTv long this will continue and when 
these projects will be completed at 
all. Recently the State Government 
of Orissa requested the Central Gov
ernment and the Minister of Irriga
tion and Power to depute a team to 
finalise the location of the site of the 
proposed Bhimkund dam which  is 
one of the flood control projects. It 
seems that the question of the location 
of the dam has been made complica
ted not due to any financial difficul
ties etc. but due to conflict in opinion, 
between two topmost engineers in our 
State. I do not know how both the 
engineers  are  favouring  different 
locations for the same  dam.  They 
have not been able to come to a settle
ment uptil now.  However, I request 
the hon. Minister that he should im
mediately depute a team so that they 
can finalise the site for the proposed 
dam so that the sufferings of the peo
ple may be mitigated.

SHRI  D. K. PANDA  (Bhanja- 
nagar):  Mr. Deputy-Speaker, Sir, I
have gone through the whole report 
and I find there is absolutely no criti
cal review as for this one year's per
formance is concerned.  Such type of 
Report should not be very lengthy 
and if we critically assess a$ to our 
achievement then we can also draw 
lessons as to where we have. failed 
and where we have succeeded. Some
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figures have been given regarding our 
.achievements from 1947—73. That will 
take us nowhere. I think Dr. Rao, the 
hon. Minister for having given  all 
these facts but in addition to that a 
small report would have served the 
purpose if critical examination  has 
beta made. For example, Dr.  Rao 
had made a commitment that in West 
Bengal 38 per cent achievement will 
be made in regard to bringing lands 
under irrigation. What is the achieve
ment? Actually, there is no improve
ment.  Similarly, in regard to Orissa 
some commitment had been made in 
regard  to  the  completion of lour 
major projects, that  is,  Mahanadi 
Delta Hirakud,  Anandpur  and 
Salandi. Out of these I find  only 
Hm.tuid is completed.  So, from last 
/ear to this year what is the actual 
dclue ement? lucre  is  absolutely 
Ttothu gj. Out of there four big pro- 
pet*- only one is completed from 1947 
10 1073.

Ncnv, please refer to page 145. Six- 

t'Tn medium schemes were there out 

of v *iich only three aie  completed 
dm Hu, the entire period.  That takes 

ms  i'uw here.

Regarding upward revision of pro
ject estimates, frequent revisions have 
been made.  What are  the  reasons 
thou of? A committee is already set
up tn ro into this subject. Before this 
Committee has been set up, we had 
enough of material as to  why  the 
schemes are failing or the costs are 
Home  up. Many  a  time our hon. 
Minmter has spoken about it, namely, 
due to shortage of funds etc.  There 
is delay in giving clearance by Central 
Water and Power Commission.  One 
proiect, Jarau-Harabhangi in Ganjam 
district has been on the anvil for the 
last 15 years. Dr. K. L. Rao who is 
very popular in our area in Ganjam 
district recently wrote to me a letter 
saying that at least now Government 
were considering it. I do not know 
how long this would be under consi
deration. The Jarau-Harabhangi pro
ject has been kicked like a football 
from the Centre to the State and from

the State again to the CPWC and 
clearance has not been given to it so 
far. We know that this is going to 
lead to mounting up of costs.

I would also like to mention  the 
delay in submission of reports by the 
State Government. If there would be 
a public censure, and if the report 
does not come in  time, the Centre 
would take the initiative and say that 
since the State has not taken any 
action, therefore, the Centre is going 
to cancel the approval in  such and 
such matters then the situation can 
improve. There* must  be some such 
public ĉ mure that since the people 
are so anxious  to  have orrigation 
faciliies, they will never permit who
soever may be in power in the State 
to neglect the sending in of their re
ports.

I find that again they are setting 
up  a  committee. I find that now 
there are more than 102 committees, 
and all these committees would be go
ing on giving reports, and with no 
result.  Therefore, I would  stress 
that we should assess  the  position 
from time to time and take the neces
sary action.

Recently, I received a report from a 
very reliable source that the total cost 
of the Mahanadi delta project would 
increase as a result of price increases. 
If the project is delayed,  and  the 
funus to the extent of Rs. 14.69 crores 
are allowed to spill over to the Fifth 
Plan, then the cost of the delta project 
would increase by Rs. 3 67 crores as a 
result of price rise. This has already 
come in 1971.  In spite of this warn
ing, neither the CWPC nor the persons 
in charge are doing anything. This is 
how the costs of projects are going 
up.

Regarding rural  electrification, the 
main stress was on  backward areas 
backward States and backward areas 
and backward districts. But what has
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been done in this connection, as far 
as Orissa is  concerned?  Out  of
46.000 villages which were to be elec
trified, only 1300 as per the report 
given by the hon. Minister have been 
electrified, and from the figures that I 
have  collected  from Government 
sources, 1 find that the number has 
gone up to about six  thousand. I 
would hke to know whether we are 
going to complete the electrification of
10.000 villages at least before the end 
of the Fourth Plan.

With regard  to  cyclone distress, 
Orissa is visited by cyclone, then by 
floods  and  then  by  drought;  m 
fact, it is affected by these very fre
quently, and nearly 60 lakhs of peo
ple have been affected, and 7000 peo
ple have lost their lives. In spite of 
that, there is only one radar station 
at Paradip. So, I do not know how 
we can control floods. I would like to 
know what steps Government are tak
ing m this matter.

Since Dr. K. L. Rao welcomes  a 
business-like discussion, I would like 
to suggest___

MR.  DEPUTY-SPEAKER:  That
should be with him in his chamber 
A business-like discussion cannot be 

had here in a few minutes.

SHRI D. K. PANDA:  I would just
make a brief reference to some very 
big projects.

As regards the Bhimkund, Ananda- 
pur and Salandi projects, nothing has 
been done; we do not know when they 
are going to be approved and clear
ance is going to be given to them. I 
want a categorical answer from the 
hon. Minister when this work is going 
to be started and completed. In re
gard to the Mahanadi delta project 
also, I would like to know whether 
Rs. 14.69 crores are going to be allow
ed and the project is going to be im
plemented without any delay.

As regards the medium irrigation 
projects, projects such as the Bahuda,

the Darjanga project, the Baghwa, the 
Datia,  the Jarau-Harabhangi,  the 
Ghodahoda, the Uttai etc, are still in
complete and the work has not been 
started. I would hke to know what 
steps Government are going to take 
in this regard.

Then, the diversion of waters from 
the Chelligad to the Ghodahoda river 
is very important. Some people nre 
making a propaganda—I do not know 
whether they have any vested  in
terests or not—that  because  this is 
going to affect some project on the 
Bamsadhara, this should not be done

But I know that Dr. Rao, as an en
gineer among  politicians,  will  not 
commit any such error and will not 
fall a prey to such things. But there 
is propaganda----

MR. DEPUTY-SPEAKER:  Shn P.
Ganga Reddy.

SHRI D. K. PANDA:  This is my
last point.

As far as power projects are con
cerned, there is a serious development 
that has taken place. I want to ask 
the hon Minister whether it is true 
that in Gujarat the Electricity Bo;>rd 
has already sold out thp thermal sta
tion at Porbander to Saurashtra Che
micals, a concern of the Birla group. 
The reason given is that it is running 
at a loss. This cannot be the reason 
for selling such a public undertaking 
directly to a Birla group concern.

MR. DEPUTY-SPEAKER:  He has
mentioned the point.  He might pass 
all those materials to the hon. Minis
ter and request him to go into it.

SHRI D. K. PANDA:  I am con
cluding.

The Vice-President of the Gujarat 
Vidyut Kamgar Sangh, Jamnagar, has 
sent a letter dated 4th April, 1973 with 
regard to this. When it is the dec
lared policy of Government that by 
1975 all the electric power stations in
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the private sector will be taken over, 
I want to know why this lapse  to 
denationalisation  I  would  request 
the hon Minister to answer all the 
points I made in his reply.

tfto »TITT  (Yrrf̂TRK) :

STT̂T, A WScT

sn«Frrvft srk fasreft %  ^

g, f̂ % st° %<>

tn=ro Tfefj TrnTT̂rpf

| 1

fwt   ̂13,600  wraps’ 

qfe Ttft I, *rt mtvw % *trt 11 
sw 3 ftro? 4500 qfe qr̂fr

% f?rcr ?#jtr ftwrr  ’T̂rr 

9oo?rr9r<?̂ qjte 

mt t̂ fasrr  *nrr  |  1

fifir  Sr sprf̂r tfTpsft *rr£ srcrcrt 

% faq; 24 5 itwft Ttfzr vt  ftwif 

 ̂3,t ̂  | 1 xmt *»w?t srer 
50 qjterct cPP ?rw r̂ftft | 1 f*rrc

 ̂  % 565 ^rner*rt f̂ r̂f 

3̂fr*rWt| I ̂<T«7?TT3PTI9fiRT 5676

wr̂ts wt wj Tm 1

1972-73  5Tarr5r̂Tr  275

t<t»  ̂ *pr «tt ?fk 11  *rrar 

w t ̂fr ftmrt «pt sfststt «rr, w  ftrS 

9 r̂rar  vt ft fasrrf srtsrrsfafti 

?*r % r̂nft | fa fasrrit % 20 qftret 

q?t 3?*t t|*ft 1  ̂ *r?g# % 48 *rr<sr 
forint *Pr wrttstt *rr, 

38?rra<pp?tfrgt Rrsrrf ̂t

?r%»ft, ftrcr %  | fa  %

22 qfcyst 1

^   t sn?q- vt 216 r̂r̂sr

?Rf5r. tft #CT3ft «PT *R£*T  «TT,

«tt ̂rr **ft ft *r%*rr \

^ n THt %  <FTR spr

fâT t I ?TR f*TT̂ ̂J?ap % 14

fwsff qnt % crrnfr it qtft  gf |, 

fara  fpntt qpdsr wfr  ajnr r̂tr*

ft TfT | I  cPP qTfft % cTTT̂fr apt

f*T fTft faTT srr̂TT, cR cfap  ^FH 

r̂ r̂rrr jtv̂t  sjtr 

Tf ̂rr«t»rr 1 ?̂ft mi q-farr t, f̂r % 

'rpft % w  *rr?ff ̂  ?rr  | 1 

fwFT % ?fk qr ̂ wrr qr ^̂TĤnrpn: 

frr t̂ ’Terr  %fa?r ̂

 ̂  3R̂ Ir  ?TT5T 70 mtts

wr  ̂?prnr q̂rfR: r̂ ^̂rnr

ft t$j 11  arrf ?r*f̂r ̂r ?rer  wn? 

p̂t *pr qpft src xtsr ̂ nwr ft Tfr % 1 

*frfTfr*r t̂o rr?r % *f?tr % r̂rîp 

irmst % srrc ̂r *rsr mi 900 

 ̂ ¥T ^d’ll ft ̂f?r t 1

«rrer *r srsr̂ r̂ i'm  fprsr 

mxm  | iftK  faft tft 

zz swr 11  cRiftq- %  Jr

srfcr r̂raftt ft T̂t  ̂1 ^  sf̂tt % 

fa  ̂ ^t ĉr *r# ft  n̂rr »

t ̂TfnT f fa  ?lft TO»  cT̂STf

ft orr# 1
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[ «ft <f.'o inrr fft ]

fosTRffR? jflw r̂f

*r trr r̂r4 i ir str & ?TvT*TTn r 

% ft-®y ftr ĝ ; ft f, *.r rrH: fnyrfro & I 

®Ff ft*Tw «w w   fVq  ̂  if 

w  | fv q’̂r sflrsr Ta  |  i 

zfnmtf  ̂ 11 sw n

*£5TTaR sfa ITRTWfr % 

*pr Trr fw ̂ tor »;m  fo-jRT 

*r wtr< trr ̂  ̂ ro ̂ ptr ̂  cFstfto t, 

orfa *rrsr-or % qrfr ̂  feraprnn: n 

§ srrar  i TT̂ tfunr  *r 

$tr ft ̂ r t i & «>c  vf 

I  *pr «fiY<yr srcwfor fawr sfprr 

r̂rffsr «fa  T̂ rcf w srtstr 

ter strt ̂ rffir i ar̂r snn: ̂ sF̂'te

 ̂ fT̂ f ̂3t‘f  *I?T<T̂ *f?t ôftSR

**rc f»Tt» * *r ̂r  Mr i?r Wi*

*T |?n | %i\X STW £r ̂Pfĉ nfl *Ft cffi 3rar?r 

25   ̂ r̂ ŝ'R prr | i

Snf̂cTT *ft  % cfRTfcT ft»T I 3"fT ̂

3rr  | %ftx ft   ̂ *ur ̂ r 

| I  f̂fcr 

*T*3rft * 5pK 5TTW crWR sift ̂tft 

rflt T? cFptftW ̂ t ̂  I

Tm r̂̂ STR*F? fft

fcr *ft  sfJT TfT I I  ^ «PR 

fsm  * OT ffrr  ^  <rcf

?r£t ft KfT | i w srrafas % 23 srrw 

jttpj srmT ̂t ftr̂rt ft̂ ŵft 

66 tto rrn* tfto qisft ̂TS ̂

 ̂   5sr̂r *rc firt ̂  ̂t ̂  ur wr 

to t$t t i f̂«* ?rk

P̂*7  % iflR *pt  faJTT

5»*Rf i

3 frs7  *rnr ?t  % Tfnr

m ̂TTf Pit T>5R̂(T srr to t «rrf̂rr̂

f̂'?r "47, fW ̂?f V ̂ Yn %, 36 m̂'R? 

irfcFT ft   ̂ tt̂j  îT rfff tft 

f̂ T̂t nft fi Tft | I »TR

#̂rT ̂r ̂'Tfn 5Tf̂r  r̂ | i mx 

w srr̂  ̂ n  f̂ r eft

r̂̂ Tnf̂tV̂ iK̂ <fr,̂i têft si?t 

qsRP* ift fîft i %fr ??r | fin ̂  wft

6 sTo ttĵo ̂f0 q-r̂i ferr “;r t 

n̂ct SWftcT | f̂T xf̂fPcJf  M n  ̂

?i'rf̂  5TR̂:  TrN'i Tr̂fr sc ^

W VW ̂   5PTW I

:̂nc ®PT *75   ̂ ̂'«ft srrffrr

ft* ̂    ̂*ter ̂ r 3,*r vnc.*r t,

fer ̂*r ̂ ?nr |,  qrr̂ft 

?f)T f̂T3T«VT Wf $ss? ?r ?-<R? ?Tft f<4̂ 

3>'T ̂  I I r̂ *ft %Q \*Q % f f ̂5T 

?̂rr ft*rr i f̂r̂ft 3?r ?rffŵ- r̂ 

nwaw v< 2rrer % ̂rwr 3fr ̂ ar | fa 

^ fârra: f̂ f̂t | ̂  wr̂*?t 

% 3rcr fr5 ĵr % t

siH 230 ?rr«r

faeftarR tecfr   ̂  vr f̂TOTTr 

«TT, JRT fafi 202 5frsr fâftan̂ t̂SiW

ft for €i ̂ r ’ŝft i ^ % ’rrfr ̂ I 

fa f5r«n% ̂ is 'pftrct vt wtft ̂ ft» 

7f% *F̂r % itr  Pr«n̂ % 

fmfiw  *pr   ̂  ft  w  1
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m  forsft ter r̂t 11 1972-

73 ir 15 *rp§rfootersfar?tfar  ̂  

ft r«-3r•TTn' sft, TfJpcM 10

fosuft̂tf'Tr̂-rr nr?

*rm fi’3rr% ir 50 tfr ̂  •1f'f swf f  11

 ̂ *f> *3,*! *?r*r cfV-r «rc TTfjrnr n?r 

*EWT* 5T fo-Tf SfRf wk  %■ SRrart

r̂ 7 tvrr fw s.ttt x%j 11

*rr̂ ' wzfs;r % fti r̂Sr-̂nr if

farvTt #  sfTff,* ̂   ?r  % spir

iooovtt?ŝ s:r'piwin  f*rT|i 

«tri ̂ *tri f\  % fa\T v»t *t qw

*w i «r''' 1 ̂ prftw ̂"Tnrrr  ^

11 st.th:  >̂*rsr?fr «rr̂< % 

stftt tt*  th* ifafi  r̂f

5TTC % TO7RT  <??*TT I

qrrt  it 410 wrsr fasffans

fteftfsT̂ nvr̂ crsfcta’t, f3rer%f?n(T

11,000 ft 3pSTn I  I T̂T*

 ̂  if ̂Tfc %  «TTR I, 7̂5rr *ft

*pnst firawr %%*fVr  n̂rr̂rr $̂fe*r 

srVT’Ttfew  ̂*ftsr? 11  f*rrt

îrfarasftter îr  ̂faFPor  ̂ 

ft*ft 'rrîcr 1  if ̂ 3W, 'gTT  *nfcr

*flr ̂ Hrfr f̂-cft  *»?$• % faq; *r̂ r

t̂ rtrt ̂|qrr # ̂rrt *nf$q;1

1973-74% W3TCT  t  feft 

%  ftp?  Jpffercrr  %  r̂a% 

Jf  wrrer ***,  *Rt 115 *sdf  ̂  

t̂errW Î 1 tf̂rrteniTT fsnrsft 

wsoŝ f|pF8r«sT«nff̂ ft̂ fa*r 

arn̂r $ *fa; «r$ *t t<rc,

wf̂r f̂ixPflFr % fsfir sp̂  ft arr?ft

 ̂SrV ̂  ift T| i 'SVPTT fm 1  «rv 1 x ?
grr̂ ̂r vwr ̂rf̂nr 1

"h n t t’t nCr̂ff  ̂ fasrft 

TdX̂ ft %WZ7 I I  gT5T

wsmsff ?r f\ sfr f, art

TO?   ̂ T̂Fcfi’ t̂-fft  I  %*fr  TT? 

ĵftlR -TT %  ?ft  fĈ'Tt  T̂r  ssrrY 

% 3T* % fX'rf *F5fr ̂ fr | 7̂ T̂> 

if ftn*T  % f=TT  *Bttt ?f\X

tt T̂fvr ̂1 ̂ pfi wrf̂ i

?rF*'PT9nr  if  «ft  fe f̂t xmnr 

SfRfi % , f̂TJFt 5RTt % f̂cr zr̂  vT̂ft 

t  spt̂rr ̂ t, «rfr f̂r

*£spt n’PfR f̂’T r̂rr i

w«rtinr5nrr?ft?Tt7fa3rsft  % ^̂rr- 

qr  t̂cT» |, m ^

*rtcT ̂  itijft ̂?r f̂sp f%?r r̂rrr f \

1973-74 %  % td̂JTTC Tpft-

jpftq̂rr ?rtjff t̂ f̂ r̂rT qrcr̂r 

% for 100   ̂ w  *rr  | 1

?TTf 'rnrt  %  f̂ ra'  ^r^

% faq;  r̂̂ t rt?»r ̂  ̂rf  t •  ̂  

»j¥rft$r | f-H ̂ r  ir *r ̂*r  h’jtso 

sp̂tf   ̂  Tt ̂ M   3fW, 

grrfsp  Vnrrn?ft sfk f̂ Tt % ̂ft  sft̂ sr 

m & *%fi ̂  m ̂  ft *ftr 

*x%  r̂'fit  <ftRf*nr r̂t

faraT 3»r ?r% 1

14 hr»>
«rFT5fF̂ |̂ |̂ WT5 9JfT f̂er̂n 

âr̂ Ccrir̂ l, srre 

m ’trr̂ w | i e fk̂t *
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[«ft tft* *f*rr t?#]

for*  wm fwr̂f 6  <t

srtvt  n̂reflr $ i wet ̂

% 5 Jptftt? farsr̂flr vt *̂ Ccr

|, ̂f¥?r ̂    ̂ t$t | *{fr

qrrre'tf % f  ̂*ft fatf st % ̂ mc «rs 

cw fwfr fr 3TRfr 11 msr v

**

TOT TC |—%f̂f7T *ft# %, m< & 

ŝrFsr̂fsrq: 980  **rprr£ ' faawt 

vFcsri,  %fsp̂r r̂ *rt $?ncn: 

fm  650  *r*nrc  11 *m 

qrtft  v«ft  tfr  **$  %  fwar̂rt 

vt $*rcrrc: ̂tt <n$ % %1

w  <tpr w % ̂rftrc? *m 

*rgj# % str% ?w 2300 Sfarnrrz 

met?r ̂ r ftw% fa<* 2so vrr? 

w  vt  <Tf»fr I 86 $fty itfst 

ir ̂  *r$# % fa«s tĵnz  *nt£  i 

*rrart ̂rnr % f?r<* 175 *ff? *t *r*t* 

ww<Hflr 1

Wn% I I <fr«TC tfr*

sftfos Trstorfl «nE?

<rc  | swS *rste *m $s t¥*t £

eft mm wit  ?t ̂ htT 

jtptppt ̂ nrc tft «rf5*r«r sftir % far 

8 «p *t?  *fr wear | *$t rft $«rT*rr 

ta*ft ’firr #  sroaV 4 1 «ft&»ra t< 

450 înwrrfanr̂toiftgrrwft'ti 

q?fr  % fw«? <mr o tt*  *

 ̂̂ 7T«Pt ̂  W # f ̂  » fiRT<RTfr 

«pfr «rraR *£m, mx^vftx&zf- 

*r r̂ vt «5rifo*r  vf*m

Ir  *r  ̂ffcw vr %* TOt J 

$ wr *PT wrtm (ft % *re ft 

*̂rrrr?   ̂ Tf ̂rrq̂fir i

^ 5l«r t fsr?rf %i*m  wt$*z 

 ̂ixte *nĵ %  nf 11

 ̂   'sKr vr*r  vcnrr \ 

M smlTr | ft? a%*rfar % Pr̂f *̂rf% 

if *Ttaf?Frr re.  ’twt  *nr 

% nr  ̂  vtrtr

<srr£srrr prtr î

vncT̂fr«r % 

vn?t *r*rrcrf vft Ppjrr 11  Tf

irfrfrapfR | 1 vrtowK ^ 

#3rft%fâif3fr*r$ «nr i 

«rrr <$▼* #3rd ̂ 1

«rnr # fsrf̂ffrar r̂rf?T<T fv-T «Ar 

*fr ̂fr* vprf?T<r vx x\  j  ?rt 

*f ̂ pc 311 *r 3ft r̂-

Kver* *rt

% OT?t  f̂or arp; vrf «rnr̂ 

r̂, ̂ 0 «fr« *r <rnR ̂ f.  wrer 

*tff 1 rsr̂  wf ?ru ̂ r̂t̂ avrni 

«w^»Tf fwaw v̂taxwt

1

SHHl V. MAYAVAN  (Chidamba
ram) :  I rise to say a few words on 

the Demands for Grants of the Minis
try of Irrigation  and  Power. The 
acute shortage of Power  throughout 
the country is causing much hardship 
and irritation  to  all. Hence,  the 
Ministry may best be called as Minis
try of Irrigation and Power failure! 
Without meaning any offence to Dr. 

Eao.
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The Ministry is headed by a talen
ted and eminent engineer In the cabi
net but still there is much left to be 
desired. We see the dismal failure of 
the Ministry in the handling of Cau
very water dispute between Tamilnad 
and Mysore. Actually, Mysore  has 
acted belligerently and because there 
Is a Government to the liking of the 
centre, the Union Government is not 
taking  strict  measures  to  ensure 
suitable distribution  of  Cauvery 
water.

The Inter-State Agreement of 1942 
is more honoured in the breach than 
in the observance by the  Govern
ment of Mysore.

The terms and clauses of  Agree
ments are violated with impunity.

The Government  of Mysore  has 
taken several projects like Hemavathi, 
Kabbini, Swamavathy,  Harangi, etc. 
These projects, in gross violation of 
the Agreement, are causing great de
triment to the irrigation interests  of 
Tamilnad.

Government of Mysore at no time 
took the concurrence  of  Tamilnad 
Government; nor at any time furnished 
full information regarding the Projects.

None of these Projects appear to 
have obtained technical clearance from 
the Union Government  But Mysore 
Government have taken law in their 
hand and gone on with the Projects.

Tamilnad Government  sought  the 
Intervention of the Prime Minister as 
early as 1969.  Though 4 years have 
passed, though much water has flown 
under the bridges, nothing has been 
done to resolve this dispute.

Government of Mysore nonchalant
ly have stepped up the pace of work.

The conference of  Chief  Ministers 
convened in 1970 failed since Mysore 
GttWweat was adamant  end  was 
not indined to dto&m the Projects.

Though the  Government of  India 
recognised that the Hemavathi Project 
as formulated by Mysore was against 
the spirit  and intention  of the 1924 
Agreement, the Government of Mysore 
stated that this Project was not open 
for discussion.

The diversion of Cauvery water by 
Mysore will certainly affect the irriga
tion system under Cauvery in Tamil 
Nadu.  The fact-finding  Commission 
appointed by the Centre has gone into 
the various aspects and observed that 
the utilisation of Cauvery water is in* 
portant for  Tamil  Nadu  than any 
other State.  Our  interests  are 
jeopardy and the Union Governmen. 
should, therefore, gee that these Pro
jects do not become ‘fait accompli’ so 
that  the  damage  done  cannot be 
repaired.

Cauvery is  our life  line and the 
entire  Tanjore delta  depends upon 
Cauvery waters. With a stiff and un
helpful attitude of  Mysore Govern
ment, I think  that  the negotiations 
will bear no fruit.  This is a matter 
of great importance to our State.  I 
would request the hon. Prime Minister 
through  the Minister  for Irrigation 
and Power  to refer the matter  to 
Tribunal for  adjudicating  upon the 
dispute before it is too late to undo 
the damage caused by the active pro
gress of these projects,

I see in the  newspapers  that the 
Government of India is contemplating 
to extend by another 50 years, the 
1924 Agreement on sharing  of  the 
Cauvery water.

What i$ the use of extending the 
Agreement if one party is keeping on 
violating the terms?  What assurance 
can we have that the terms and eon* 
ditions of the Agreements will be res
pected by the  Mysore Government? 
I would repeat my request that the 
Government without any further delay 
set up a tribunal to go into the die- 
pute.  With regard to the allegation 
of our hon. Minister  for Industrial
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fShri V. Mayavan]

Development at  Coimbatore—it ap
peared m the newspaper yesterday— 
that ta at count o£ lack  of far-sight 
anM b* 1 rranagement on the pait of 
D.M K. Government, the problem of 
powc hai worsened in Tunul Nadu 
I wonaer whether he wants to deni
grate  the  D.M K.  Government  :u 
Tamil Nadu or denigrate  the Prime 
Minister, Shrimati Gandhi.  He must 
be definitely aware of the fact that 
in U.P., Haryana, Rajasthan, Punjab, 
and Guiarat, v*here the nominees of 
the Prime Minister are the Chief Mi'i- 
isleis, there is power cut to the tune 
of 75 por cent.  Instead of indulging 
in mud-shngmg on an opposition poli
tical party ruling a State, ho could as 
well take energetic steps  to  import 
immediately the generators  required 
to meet the power  crisis throughout 
the  country.  Shri Mohan  Kumara- 
mangalam might brag that he has sent 
the required  quantities  of coal  to 
Tamil Nadu through sea.  I think he 
indirectly accuses his colleague, Shri 
L. N. Mishra. the Railway Minister for 
his failure to make available the re
quired wagons  to transport coal  to 
Tamil Nadu.  Shri Kumaramangalam 
perhaps wants to hide his own shame 
by saying that he was not aware of 
the coal requirements of Tamil Nadu 
till the last moment. But, as my col
league, Shri E R. Krishnan, pointed 
out, the Tamil Nadu Government had 
been at regular intervals informing the 
Centre the impending power crisis in 
Tamil Nadu. From the trend of com
ments given  out  by Shri C. Subra- 
maniam,  Shri  Mohan  Kumaraman
galam, Dr. K. L. Rao regarding the 
power crisis  in  Tamil Nadu,  it is 
obvious that the Ministers of Central 
Ministry  are viewing the national 
crisis from different angles.  Dr. Rao 
is realistic in  his approach  to  the 
crisis but the two Central Ministers, 
who owe their prestige and position 
to D.MJEC. are according to me, turn
coats and do not hesitate to stone their 
own god father.

Here I want to make a mention to 
our hon. Minister that  his Interven

tion with regard  to  Cauvery water 
dispute is immediate and warranted. 
Wc have read from the  newspaper* 
that on the 30th April all the Chief 
Ministers are meeting here and in that 
mf'pt. I hope that the hon. Minister 
will decide the Cauvery water dispute 
favourable to the Tamil Nadu Govern
ment,

MR DEPUTY-SPEAKER: Shri  a 
P. Maurya—absent.
Shri Yamuna Prasad Mandal.

*T5t JT): 3TT-

srfta?, $ fazri vfk faspr irwr 

*rr<ff *Kr *r%i m4*r mxtr g 1 

*r inft aft  frrft wfrft 

f*r<r '3ft  g, A srnr̂t 

<rar  sftr % -srRr r̂̂rr f 1 

sfr#rc stn* f̂ rr % fof

#sr#rr | vfsx

frKfcT afaR, fcWPf W><te 160

fWr«fter f, «qpr  T'f'ft ft 1 

srfow  «r< tftr  er <T«fr

3ft  t—f?TT̂ iftr  WTfcftjT t

I960 *T we

f*rr *n, srfo* to  ftrm t

59 TOFT ^

foartf *T(t<r?rr11 w vn  ar<r*rr t- 

firarrJTftfc ‘ahr’ (tffw) f%m 

160 fa ster  % «rrar<t f  ̂r 

wr r11  % srfr *rc wr w

x$r t,   ̂   vt favm 

*r# $r  ̂  $ fa  20ft  % ware 

trnrf  rr 1  w ift

iffcW fânc *r  $ eft

4 snro t wit f¥ *sr
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tit ft

% tr<ra fipirr «rr, irrsr ^

f m ure fro  *u, ?<ft n sj vx

*nr f̂ r wt 1 it nr  m'Ci* 

*m«T 5fr ̂ £n irfa*«r *:*?<? 3 fa*wr I, 

* chft  *r  snrr̂ «r 

3fr% | 1 w kw srt ffa*rcwa ̂ r <*<;

#CfR ft '<̂T t, vTfi f̂TRT ft ift TIT̂
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 ̂ ̂   vt invarraRr fti

*ft  fw  fTJT |, 3T̂r  sfWV 

*1% ̂   ̂  sjiîren fersn sirra 
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îTR^vfrnfi ¥̂To7Tssr 
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| 1  ̂ f̂r %trx
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«taFT: it qf̂ 1 1 sRfhrr
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ftfrt  F̂TT 1971 *f ?ffa T̂ «nr, 

T̂5T% f̂ R «rfr ?R> *Ftf ,3'TW ̂  ft *PPT
11 ̂  «n «̂r̂ ^# r̂rrq¥f̂  

f,<fto*»jo*to  *t? <rc qf gt* |f 

*rnr<r*H uto ft w  $, ^pt

*Ft «r?n% q>T snft 5W Vff  ĉRTTT 

**ft f*T | I P̂Pt SRTRT r̂fR »ra#- 

*FZ %  % 3|7fT I, *im *T ŜRT
W3T STR «Uh RFST fOT I I w 

fa* Srft fa* ŝfrr *rfta $ fa s* 

*nrr  *r*rr q?rs  iFfhfFr % f̂ ir 

1 $*r% w**psr $ ?nTT *rt wtft 

iprffrm & fsRR ̂   arw

W tft *mr *rf  f%  %̂ tr 

•3RT $W*w nfm % fa£, fappr 

7̂T TTo XPf *PT WR xW ?TOF 5R$f Wn!T

I 1

*  firctfr % smpff $ *f*r ̂ rr 

jf 1 ?TT*fto f̂ m r̂ %

3rf?r froi 51? 11 ^mr«3TT%*for*ft 

w ̂ n#r %  «rrer fro?  t 1

mq ̂  f W   qm m̂*T ̂tmr | f«F

qrraSt ^ sr  if

gm̂f qr wi fm I, %f̂r ̂ p: f̂ rr 

rft ’tnft ’ft wvjFcrr ̂ 1 ¥r© TR̂inWflFr 

ferr | f̂r %  v?* v$x

f̂T  fjvR  «(̂n 1  aîr  rt  ar?

f̂ r o t ̂  vrw r̂ f i 

Jr  art «w?r  «rrart  ?ffwrsr  | 

ĉ̂ dl̂r vrhr  vnrrft w 

r̂nwr 11 3rfr ̂r mf̂ Rr frotw *pt 

*rrar *r̂t *r*t 11 mx vt grefrfqft 

ViTZrt wnrrft$ ̂ R?HR t̂‘TT'm»T̂ 

Wt sfWdy  WT5fRRftt I

W ST5ff  ITo TRI fa

ftf̂rr for% 1118 mtirv

vt wfarw$Tm T|f 1  ̂ vi wr 

«ncftr̂rr f$»r ?ft  $ w&\ ̂  q̂r 

3ft̂ fr9fT|?iT| *$fawn ̂ T̂ rn 

«Asrmm frNft (*̂ 5^ )̂ : 

mspfhr gtrrwrw ŵ m, t fn̂ rf vfc 

fcqx *ram ̂r sr̂fRf & xrtiff m 

wfa w& % f  ̂w*t $m f i  #

fRT r̂̂   ^

ffc f̂̂ fSftsfrt̂ irtsrJ ?rv 

fv̂nsft qiT *BT Jf̂T Mtmif

n̂mrfw|i «̂Ttarf̂fT>vpfr̂
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fa*rm* fci  ̂ #

srw % srafr ir ̂  f«rfir <tst

f$ t 1 * ̂nŵTT | sravr *rm 
tftwt w  «rm? p f w   w  

t %f%?r w*rc ̂ r srrasH  *> 

frfwt *rr srt wrm r *pt?  ̂^r

5TT T£T fc, WRT  fFTFFT %

*rrfr frf̂r,   ̂  3*% sre sr*

3RTC cTT gW fosrtft spT

*rr *r̂r fa wnmrt  srm t,

£t ̂  5>n *ftr?rr«? ̂ sn f̂aor

?ft  3f<T «JTT WffiT ̂tfTT ftsftTO 

ft  f%3T5fr ̂  Kfy  *ftr »n?ft

<sf) p̂tr: =5Rt srr w | -aw   ?r̂'t 

«pt f*rsrr$ *r «ft 5rat<r *?rn ?*r sr̂ n: 

#ft ̂  qsron; spjr% % ̂  ̂ r<r fro  

ar snrt  f*r?ra> 1 

T̂Tt ̂ttt sr̂rr n mvfq ̂  wt 

*$sr wrfr vtstt to fm | %fa?r 

 ̂mm *r*rf%?T arqgfr irgt ?ft qr t| f 1 

*rfc pr swi ^r wfhr  srsronr 

vrr vtf> iff irfan mx sr%*r ft ?rrt Sir 

tft WT % TOfT *ett i snr

sparr, ̂ t*T iprr, *t*r t tfft  ai>rw

tf*pr ift*  fspft wfxts f̂ et,

OTW ̂rwft1 ̂   % fTT®! *rr*t vc  %

fat?  «w  #<rr <?t ̂  t, fawt

* wfiwt ♦

*wfar n*rft tfr % *ng»rr fa  *f ir

W*f| WT 

tfat|irMr#̂ JWŴ «<VtjrfefNr

totr w\ w ’TR% *r 9 1 *wfr

*̂?rf*rcT3fr fpTmu  $ 3*

*r 12  cfRt ̂ tctt 11 ?r? **r ̂  

f̂r qiy t̂V 1 %fa?r ̂   f̂?rPTT 

<nc  ?r 3TB  | ̂ r tft sfc r?r 

r̂sfr̂r ̂ ?rr ̂nr̂r 5ft *rc ?sr̂% «r 1 

*Ptf  srsr f̂r«cr *Tir ?r  ?t 

?w ̂<r<ft«r ?r|r  qr ̂ 11

ĴrF ST̂JT  *mfK  ̂ P̂Tflrn

12 *f!f ihrrw wt ftT»Tcrr no 

Ttn  zftanmr r̂m ŝft

% 1 ̂  »rr̂ srtf fwrc % ?rr«r 

*r m   ̂   ̂1 A srr*rr s*̂nr 

fa *ftaRT?rr

wfapr  ?fhc  r̂r% % Trr 

?T̂n*T ̂ft i ftrr̂:  sr̂r *r

r̂t «rti m | 1  f̂rT

r̂t  ^ | ̂r*r  t«fR t? 

 ̂ wrfa m  wrr ®hr f̂ f w f 

f0f frr*  I fsr̂ itr 7̂

:nr̂rrf ?w srtfr̂r ̂  ff sfp- sir ?t!jt 

| 1  i?p ?ft  ?)  tft »r̂ 

| «fk  t̂ ̂  *ft t  % »ft 

#¥ir q-t fq f 1 t̂ ?ft, cftsr cft̂r *rr?r 

 ̂̂  t’̂P’ <?T I I  *rfc  ^̂RTt 

«pt fa*rr ̂trt fft  *mr ftr<r

TOT *TT I

If wr̂rr  ̂*rfipft% TTfft «pt itfh t

iftfa STFcTt% ETRrfkV IHIT f»T VTW 

I,  TT̂T 55TP?fa «ftfw fw

r̂*f tftr %rifrtr i5TWK  â̂vt inW

 ̂  ̂# 1 vft   ̂ Wwr
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t̂ i fBF
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fsrsFfr  st  r̂r  i  n̂r  5rtb
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srt?"  ̂  *r mr  ?nft %
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SWtfa frsr f 1

SHRI M. S. SANJEEVI RAO (Kaki- 
nada);  Mr.  Deputy-Speaker,  Sir, I 
rise to support the Demands relating 
to the  Ministry  of  Irrigation  and
Power.

At the outset, 1 have to remark that 
tbe allocation made to thj# vital Min* 
mey Is too meagre  to cope up with

the pressing needs of the country and, 
particularly, the demand  for power 
continues to outstrip the growth rate 
resulting in the acute shortage of eler- 
trical power throughout  the country. 
The electrical power is the most im
portant constituent in the vital infra
structure for the development of in
dustrial base which creates  employ
ment potential in the country.  The 
power development  programme  has, 
therefore, to  be  essentially planned 
with the object of meeting the esti
mated demand of power to sustain 
the industrial growth rate as envisag
ed in the Fifth Five-Year Plan.

In the Fourth Five-Year Plan, the 
Ministry has fixed a target of raising 
the installed generating caoacity from 
14.3 million kw to 23 mi'hon kw. by 
adding 8 7 million kw  But,  unfor
tunately, even this meagre target we 
have not been able to achieve, and we 
expect to attain only 20 million kw. 
thereby adding only 5.7 million kw. 
instead of 8.7 million kw.

To further add to our problems, the 
monsoon has been particularly weak 
this year with the result that the in
flows into the reservoirs feeding the 
hydro power stations have been sub
normal.

To be exact, most of  the  hydro 
power stations in the entire country 
are generating, at the most  half o? 
their rated capacity.  It is the same 
story with the nuclear power stations 
where  the  Taranur Atomic  Power 
Station which uses enriched uranium 
and also  the  Rana  Pratap  Sagar 
Nuclear  Power  Station  which uses 
natural uranium are generating much 
below  their rated  capacities.  It is 
most unfortunate that even the con
ventional thermal power stations are 
generating much below  their rated 
capacity.  As a matter of fact, quite 
a few units are idle either due to want 
of spare parts or due to not getting 
timely supply of coal.  In this bleak 
and gloomy atmosphere, I tkink, the 
Ministry  of Irrigation  has  rightly 
planned to give top priority lor «tac-
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trical power generation and decided to 
accelerate the power development pro
gramme. But, unfortunately, they are 
not keeping up  to  their word.  Ac
cording to their Report, the Ministry 
of Irrigation wants, in the Fifth Plan, 
to double their rated generating capa
city, from 20 million kw. to 40 million 
kw.  But I doubt whether  they can 
reach that capacity.  The reasons are, 
as you know, they  should raise 20 
million kw in five years, by the end 
of the Fifth Plan, whereas in the last 
Plan, the Fourth Plan, they could raise 
only  5.7 million kw. The  additional 
targeted capacity to be commissioned 
in the Fourth Plan is 8.7. million kw, 
out of which  the  indigenous equip
ment to be added is 4.9. million kw. 
But,  unfortunately,  the  indigenous 
manufacturers  like  Bharat  Heavy 
Electricals  and  Heavy  Electricals, 
Bhopal, could manage  to  give only 
2.2 million kw instead of 4.9 million 
kw.  So, if we want to generate 20 
million kw of power, the indigenous 
power plants should be able to give 
at least half of their targeted capa
city of 20 million kw which, I think, 
is 0 very difficult task.

Now I come to  raw materials.  I 
th.nk. we are fortunate in this respect. 
We  are  producing  70.000  miUion 
tonnes of coal out of which wo are 
only  making use of  16,000 million 
tonnes of coal for thermal power. As 
regards nuclear power, we have only
30,000 tonnes of uranium and 500,000 
tonnes of thorium.  I request that the 
Ministry of Irrigation may, in consul- 
taticn with the Atomic Energy, give 
priority for  planning  and installing 
fast reactor  feeder type  of nuclear 
power stations using, as fuel, thorium 
and  plutonium  instead  of uranium 
which we are using for Tarapur and 
Rana Pratap Sagar.

How, I come to my State of Andhra 
Pradesh Which people generally call 
Andhra Pradesh because  we  have 
nothing but daitariess all around with
in the State.  Here, paradoxically, a 
State which has  plenty  of natural 
resources for hydel and thermal power

generation and ample mineral wealth 
to start the industries is by far the 
most backward State as regards power 
generation is concerned.  The Stale 
Government has planned to instal « 
thermal station  at  Vijayawada for 
generating 400 M.Ws of  power but* 
unfortunately, I understand the Plan
ning Commission has not cleared that 
project on the pretext that they have 
to bring coal from Singareni collieries, 
some 90 miles away.  But the  very 
same Planning Commission only a few 
days ago  cleared a  thermal power 
station at Ennore for getting coal alt 
the way from Singareni, a distance of 
400 miles.  I cannot  understand why 
this discrimination to my State.  I*, it 
because that the Andhra Pradesh has 
39 MPs  to  support Shrimati Indira 
Gandhi whlie Tamil Nadu  has  sent 
only 9 MPs as against our 39?

Same is the case with regard to the 
Godavari Barrage. Here is a barrage 
which was built 100 years ago bv that 
great  and  eminent  engineer.  Sir 
Arthur Cotton.  He predicted the lift* 
of the dam as 100 years but now the 
engineers  have  found  out that the 
barrage is very weak.  Accordingly, 
the State  wants  to  build  another 
barrage at a cost of Rs 35 crores and 
the local people have come forward 
generously giving nearly Rs. 5 crores. 
But, Sir. the  amount  spent by the 
State Government  last year is  just 
Rs. 90 lakhs  I leave it to you. Sir. 
just think for yourself as to how many 
years it will  take  to  complete the 
dam.  May I warn you that 12 lakhs 
acres of fertile  land  Is under this 
great barrage and think of the serious 
consequences for not only the State 
but for the entire country once this 
dam gives way and for  the produc
tion of rice.

Lastly, I congratulate the Minister 
once again for taking up this masslv* 
and ambitious plan  to raise  the It* 
stalled  capacity  to 40 million kilo
watt* by the end of the Fifth Plan an* 
I hope and trust that u«d*r the emi
nent and efficient leadership of Ur, % 
L. Rao, ffai* pbm wffl he eoui&Mr
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NtfN  or  g«erating  20  ttflliim 
JcBowatte of power for the good of the 
people of tatta*

SHRI P. M. MEHTA (Bhavnagar):
I want to make only one point and 
that is regarding the  Narmada Pro* 
Jed We all know very well that this 
iff the most important project of the 
country «nd somehow  or other this 
project, though decided by  the Ex* 
ports* Committee, has not yet been 
finalised and that has created doubts 
la the mind of people of xny State.

There was a  dispute  among four 
States regarding this project and the 
dispute  referred to the Tribunal. 
But after the elections to the Assem
bly, the Chief Ministers  of  all  the 
four States came to a  decision that 
the dispute should be handed over to 
the bon.  Prime Minister because as 
there is the rule of the same Party in 
the Centre as well as in the States, 
they thought that it would smoothen 
out and they would be able to get the 
decision early.  But,  unfortunately, 
that has  not  happened.  In August 
1972 it was reported that the laying 
of the foundation would be done by 
the Prune Minister on 15th August, 
but that did not happen.  Then, we 
heard that the award  would be  out 
by the end at December, but that also 
did not happen  It was said that soon 
the decision would be given and it was 
stated by the hon. Minister, Dr Rao, 
but that too did not happen. In March 
we appealed to the honourable Prime 
Minister that immediately the award 
should be given on this important pro
ject but that has not happened. March 
1*  and we are in the middle of 
April.  The hon* Minister has time 
and again said outside the House and 
inside the House that the award will 
come soon.  I do not know whether 
the hon. Minister knows when the 
Prime Minister  wiH be  pleated  to 
spell oat ;the award on &i« dispute, 
'nils has emM doubts is the wind*
of VbtmmAmt. ak*rt+Mmfl*r  wfMn OUT
Staw  t?$$* such aetftt*
drought tofetttllta*  Ws Is a very 
important protect and  it  should to*

m

implemented. This 1* actually result
ing in national  loss  because  huge 
quantities of water are going to waste 
into the sea, without any useful pur
pose being served, ttt  is  a  multi
purpose project.  It can give naviga- 
tion facilities, it can control flood ari 
it is useful for irrigation and power, 
both.  The Expert  Committee  has 
recommended about the height of the 
dam at Nowagaon and other things 
also.  But somehow or other,  this 
Ministry has failed  to take up  the 
matter  I request the Prime Minister 
to give the award and to implement 
the same because it is very import
ant for  the whole  nation,  and it 
is in the interest of the country at 
large.  A long  time  has passed by. 
It is not only useful of the State of 
Gujarat but it is useful for the wbcle 
country  That is why I  make  this 
submission.  Many problems will be 
solved if this project is implemented 
as early as  possible.  This  project 
should  not  be  neglected  Because 
there are some differences between the 
Ministers concerned of these States It 
should not be kept hanging  fire for 
long and long. So, this dispute should 
be solved  If it Is a dispute, well, the 
Minister should go ahead  with  the 
recommendations of the Expert Com
mittee  Irrespective of the  political 
party  affiliations  all  Members  of 
Parliament have requested the Prime 
Minister to give the award as early 
as possible  Two representatives on 
behalf of all the MPs also  met  the 
honourable  Prime  Minister  They 
reported to us saying  that the res
ponse was favourable  But,  unfor
tunately, the result has not come yet* 
Therefore, I would request the hon 
Minister to take up  this matte*,  If 
heeded, with the Prime Minister, and 
I appeal to  him  that this  project 
should be taken up and implemented 
as eatty as possible.

SHRI G. BHOVARAHAN fMettur); 
I rise to support the Demands. I waftt 
to my **nroftgr about  the  power 
shortage and powtr feneration.  th£ 
modem %orid power 1$ no fetagtr a
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luxury.  It has become an  absolute 
necessity.  Without power we cannot 
do anything now.  In a  developing 
country like India power is a princi
pal mover of the economic and  also 
industrial growth.

It We want to do something in any 
field we  depend  upon  the  power 
resources. No doubt, we have achiev
ed something in the  previous  Plan. 
Before independence our power gen
eration was 1.8 million kw and now 
we are  producing  more  than  20 
million kw.  Our per capita  power 
consumption also at the time of inde
pendence was only 10 kwh but now 
it is 90 kwh.  We have achieved the 
financial targets of the Plan period 
but not the physical targets.  There is 
shortfall of almost all the plan periods. 
27 per cent, 35 per cent, 36 per cent and 
37 percent in the production. We have 
appointed so many committees to go 
into the details of the administration, 
performance, maintenance  and other 
important matters.  In the year 1969 
we had appointed one economy com
mittee. They have  suggested  and
recommended  so  many  important 
issues.  I'do not want to go into the 
details. I want to mention only  one
thing.  They  suggested  periodical
check-up and inspection of the power 
Plant  But these is no follow-up of 
this suggestion.  Th*  Report  was 
placed in the year 1969 but nobody 
followed  it up.  The  departmental 
people never care for this Report lor 
example, the  transmission  loss  is 
increasing every year as compared to 
other countries.  In the beginning  it 
was 12 par cent and now it is 18 per 
cent  Cant we reduce this transmis
sion  loss?  We  are  now  in  the 
advanced stage.  Nothing has  been 
implemented so far.  If we  can  at 
least reduce the transmission loss by 
one per cent we will be saving Rs. 5 
crores in a  year.  But  nobody  is 
interested  in  implementing  these 
things.

Dr. Rao is a very efR&eni and ex
pert engineer.  Be has been in  tfct 
same department for moie than  a

decade.  I  cannot  understand  the 
meaning of the! words 'efficient*  and 
‘expert’.  If you are efficient and an 
expert can’t you reduce losses.  Can’t 
you make-up this deficit  by  better 
planning?  Nobody is interested in all 
these things.

Now, I want to say something about 
my State Tamil Nadu. Now we are in 
a  very  difficult position. Everybody 
in the DMK  criticises  the  Central 
Government for not supplying enough 
coaL But they are not interested m 
getting coal.  They are only interested 
in getting more power. I am surprised 
to note that in  the Annual Report 
there is one Thermal Power unit still 
existing in the list which has already 
been sold by DMK Government  two 
years back, that is,  Madurai  unit 
How have they put the Madurai unit 
in the existing list?  They are  not 
interested in getting any new project 
If they want to get coal they can, but 
they are not interested in getting coat 
They wanted to fight with the Centre. 
They  have  already sold Madurai 
Thermal Unit.  They wanted  more 
power not for producing power  but 
to sell Power Plant  The actual posi
tion in Tamil Nadu is that after the 
monsoon, failure, the DMK split came 
about.  They are Interested only  in 
their own party matter. They are not 
interested in producing more  power 
and proper distribution of power. Now 
we are in a very difficult situation.

Tamil Nadu is one of the most im
portant yam producing  Stales.  We 
cannot produce more yam to supply 
to weavers.  There Is a 75 per cent 
power cut. How to solve this problem 
is a matter to be considered.

We had sent some of the schemes 
for the Fourth Plan before 1967.  It 
was done when there was the Con
gress Government and most of  the 
schemes have not been sanctioned so 
far.  I  Shall mention  about 3 or i 
schemes. One of them is HogeaekW 
It is a very important  hydro-powet 
Plant.
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The farmer Mysore Chief Minister 
recently naatfioned about the impor- 
twice of the scheme and very cheap 
«lso. There is a possibility of setting 
up Hydro-power station of the capacity 
Of 12 lakhar kw, because the Govern
ment of India has declared Dharma- 
puri aft one of the most industrially 
backward areas.  Hogenekkal is  in 
Dharampuri District.  What  is  the 
•difficulty in sanctioning and starting a 
Hydro Project?  Hogenekkal  scheme 
must be sanctioned and it should be 
implemented soon.

Neyveli second minecut is also most 
important.  The existing unit is also 
needed for the second minecut for its 
economic viability.

What about the Kalpakkam Atomic 
Power plant’  Why was it so much 
delayed for commission and what  is 
the cause for that?  I want to know 
the answer from the Ministry.  Also, 
Ennore Thermal Station  is  getting 
delayed due to some faults.  So many 
stories are there about it  I do not 
want to go into all those stories. How 
much money has been spent for recti
fying  these  defects,  and  who  is 
responsible for the defects?

About the Tuticorin Thermal Power 
Station, a proposal has already  been 
sent.  No sanction has so far  been 
given for it.

About the Cauvery dispute, one of 
the DMK Members  mentioned  just 
now.  I want to tell the House  that 
we have appointed a fact-finding Com
mittee. The Committee has also sub
mitted a report.  The  Minister  is 
going to meet the Chief  Minister 
shortly.  He  is  fully  confident  of 
settling the matter and solve the pro
blem, by negotiation. I am very glad 
to kn6w that Dr. K. L. Eao wants to 
solve the  problem  by  negotiation. 
Instead of going about here and there, 
it Ii better that m an together  and 
discuss the matter with  the  Chief 
Miftiafara, settle these points and solve

the problem without any difficulty. 1 
am glad that the Irrigation and Power 
Ministry under K. L. Eao is tackling 
this problem very efficiently.

MR. DEPUTY-SFEAKER: The hon. 
Member has made  his  points  long 
before.  He is just dragging on.  He 
should conclude now.

SHRI G.  BHUVARABAN:  The
Ganga-Cauveri project is a very im
portant one.  If we want to solve the 
problem  of  unemployment,  banish 
poverty and usher in green revolution, 
it is necessary that we must take up 
the Ganga-Cauveri project  in  right 
earnest. Otherwise, all our slogans of 
banishing poverty have no meaning at 
all.  This Ganga-Cauveri project has 
now attracted the attention  cf  the 
entire nation.  No doubt, it involves 
huge  costs  and  longer  time.  We 
should take up the challenge with a 
strong will and  determination  and 
implement it.

With these words, I support  the 
Demands.

•SHRI  KRISHNA  CHANDRA 
HAUD&t  (Ausgram):  Mr.  Deputy-
Speaker, Sir, while speaking op  the 
Budget grants of the Ministry of Irri
gation and Power, demands have  al
ready been made on behalf of my 
party for the supply of 40,000 cusecs 
of water in the  ‘Bhagirathi’  river 
from the Farakka Barrage all the year 
round for saving the Calcutta  port. 
Various other demands have also been 
put forth by my party. I will not go 
into them again.  In the short time at 
my disposal, I will only like to draw 
the attention of the Hem. Minister of 
Irrigation and Power to the devasta
tion caused by the A joy river through 
floods every 2 or 3 years and to the 
need of taming this turbulent river. 
The A}oy river flows through  Bihar 
and Bengal and  it  causes  untold 
suffering to millions of people every 
year in  the  districts  of  Birbbum, 
Burdwan, Nadia and Murshidabad in 
West  Bengal  through  devastating 
floods.  I will demand of  the  Bon,

...........  1"1 T —11 -M " —*"■ *........................... ...........—   - ........... - ....................

•The original speech was delivered in dbtfali.
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Minister to draw up schemes for im
proving the flood control measures on 
this river.  I will like to know cate
gorically whether flood control schemes 
tor the Ajoy river have been included 
in the Fifth Five Year Plan or not. 
Sir, the ‘Kunur' river is a big tribu
tary of the river Ajoy.  There is con
stant water  logging in the Kunur 
river as a result it fails to function as 
a drainage outlet for the flood waters 
of the Ajoy.  It is therefore of the 
utmost importance that schemes should 
be drawn up for de&ilting the Kunur 
nver and for improving its drainage 
outlets so that  there is  no  water 
logging and the excess waters may be 
drained away, thereby minimising the 
danger of floods.

Sir, you are aware that a Commis
sion of Enquiry was appointed by the 
West Bengal Government to enquire 
into the causes of the terrible  and 
devastating floods in Bengal in 1956. 
That Commission had made  detailed 
investigations and m the Report of its 
findings it has been stated that  the 
embankments on the river Ajoy col
lapse frequently.  Previously  steps 
used to be taken by the  Zamindars 
and the Government to protect these 
embankments.  Now, the Government 
is solely in charge of looking after the 
embankments and although they are 
taking some measures for their pro
tection, it is not adequate.  Sir,  at 
other times of the year there is  not 
enough water in the ‘Bhagirathi’. But 
at the time of floods the Bhagirathi is 
one of the main drainage outlets  in 
West Bengal.  But in the rainy season 
when flood waters flow in the Bhagir- 
athi, it proves inadequate to contain 
and drain the excessive flood waters.
I will therefore suggest that a scheme 
may be taken up  for  constructing 
dams and reservoirs in the 'catchment* 
areas of the Ajoy river with a view 
to control the devastating floods of 
this river and for providing irrigation 
facilities at the time of scarcity of 
water. The flood waters can be stor
ed in the reservoirs, this will prevent 
the destruction  from  floods.  This

stored up water can be utilised  for 
providing irrigation facilities through 
a net work of canals and Hydro-elec- 
tricity can be generated with the help 
of this huge mass of stored up waters 
to meet the future demands of power. 
I will therefore demand for taking up 
such multi-purpose projects in the 5th 
Five Year Plan for utilising the excess 
waters of the Ajoy river which  will 
bring untold prosperity to the people 
in place of the untold miseries brought 
at present.  Sir,  I  will conclude by 
drawing the attention of  the  Hon. 
Minister to the request made by  the 
West  Bengal  Government  to  the 
Centre for taking up the Teesta Bar
rage Scheme as a Central Scheme. The 
West Bengal Government have  re
quested the Centre  to  allocate  the 
necessary funds immediately in con
nection with the above scheme. I will 
expect a categorical reply from the 
Hon. Minister about this request  of 
the West Bengal Government  With 
that Sir, I conclude my speech.

15 hrs.
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SHRI  GIRIDHAE  GOMANGO 
(Koraput): I rise to support the de
mands for the Ministry of Irrigation 
and Power.  For the last three days, 
the hon. friends have discussed about 
the problems of the irrigation  and 
power of this country,  covering al
most everything and within the limit
ed time.  I shall talk about the un
covered things so far, about Orissa, 
and especially related to my constitu
ency.

We faee two probfams; dxeutfrt and 
flood*. Tp talk of drought fa* the 
Ministry  of Mgatim  end  Power 
had some p**yT*M>*i top irTtrMrg wt**!? 
avatfety*  Them êe earn* interstate 
wafer 0mlmk  tte. Re» vtetted tt*

flood affected area in Orissa, especial
ly Ganjssn, Koraput and other dist
ricts. In his report he suggested that 
there wa* flood In Bansadhern river 
aftd damaged, the towns and cultiva
ble lands either sffleg of the river. 
There was a proposal to construct a 
dam upstream of the river  Bansa- 
dhara but  it has been shifted to 
Gotta in Andhra Pradesh, because the 
Orissa GovernmenJfc  objected to it. 
Now Dr. Rao Is suggesting that  the 
Chief Engineer of Andhra and Orissa 
should discuss and finalise whether the 
dam should be constructed upstream 
in Orissa or at Gotta in Andhra Pra
desh.  But bow the Government of 
Orissa agreed to  re-construct  the 
committee on this river, which was 
denied in the past.  There are water 
disputes on river Kolab and Indrabati 
also. 60 we are facing drought and 
flood problems in the district every 
year.  The same tiling Is happening 
about another river, Bahuda in Gan- 
jam district This river is also under 
dispute.

I want jto say  something  about 
backward tribal areas of this coun
try.  The Ministry of Education and 
Social Welfare constituted an Expert 
Committee and submitted a report to 
this Ministry in 1972 for the develop
ment of the tribal areas. 2,000 hec
tares of land are yet to be irrigated 
in tribal areas.  They have  recom
mended Bs. 115 crores for irrigation 
and Rs. 100 crores for electrification 
tor the tribal areas throughout  the 
country where the tribals are thickly 
populated.  I hope the recommenda
tions should b« granted by this Minis
try for implementation  Us  coming 
plans.

fiare I want to submit (hat  the 
hon. Minister should  allot  this  re
quired money end see that it is pro
perly utilised. AmAm regards nay eons* 
titueecy I vent to make submission 
btfere Ike km.  Minieter feat  <hft
mmmpom m m  u* *&*k a***-
hati and Pottim sod medium tori*** 
t%n — !£>  IfffaMlla. flUHBMI
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and Eahuda sbould be  taken  up. 
My request to the hon. Minister is 
that, these irrigation project# should 
be taken up as early as .possible lor 
the development of  backward areas 
of Orissa State.

Lastly, my request) to Dr. Rao is 
that he should undertake electrifica
tion of adivasi villages in  Koraput 
and Ganjam Districts.  Already, some 
minor  irrigation  project has  been 
undertaken in these areas and it is 
to be completed very soon.  I want 
to finish my speech by saying that 
Dr. Rao should take immediate steps 
to see that  the  problems laced by 
the people are solved as  early as
possible.

SHRI A. K. KOTRASHETTI (Bel- 
gaum): Mr. Chairman, Sir, we are on 
the threshold of the Fifth Five Year 
Plan.  And what we do now will set 
the pace for greater achievements in 
the next five years.  Irrigation and 
power are ,the two key sectors which 
are responsible for  The  economic
growth of our country.  It has been 
rightly sadd by some of the Members 
that the country's  prosperity  and 
development  are measured by the 
power that it consumes.  During the 
last twenty-five years after Independ
ence we have not been able to make 
much progress in the production of 
power.  Hydro-electric projects  are 
the main source of power in our 
country.  At preset*  we have the 
power shortage due to failure of mon
soon.  (formal demand  far  power 
is likely to outstrip the supply unless 
vigorous steps are taken to maximise 
the generation of power. Mysore has 
a hydel potential of about 5,500 MW. 
This is about a tenth of the country’s 
potential.  We have so far commis
sioned s#ven projects into  service 
with an installed capacity at 966.9 
MW generating  energy to the tuife 
of 5,143 million units and we have 
still a number of hydel projects with 
a potential for over 4,50ft MW yet 
to be conimisaioned  Some of titttn 
are the ttitwrvatbi-Stage HI Linga- 
makkai Ham Pwwi House, Kalinadi- 
Phase I and II, Varahi and Bedithi.

These six projects will cost  about 
Rs. 290 crores.  Their installed capa
city is about 1,423 M.W.  and  the 
energy potential is about 6,748 million 
units.  Sharavathi-State  III  and 
Linganamakki Dam Power House are 
already included in the Fourth Plan. 
They require  immediate  clearance 
from the Government of India. Kali- 
nadi—Phase I has already been clear
ed by the Government of India and 
central assistance is provided outside 
the plan.

Kalinadi—Phase II needs the high* 
est priority and immediate clearance 
from the Government of India for the 
reasons set out below:—

(i) The work has to be taken up 
along with Phase I;

(ii) Advantage has to be taken of 
the working season in order 
to  meet the  advanced  tar
gets of commissioning;

’  <iii) Supa Dam in Phase II offers 
considerable  technical  prob
lems which require  to  be 
solved during the  working 
season as that  work on it 
may begin during the next 
working season; and

(iv) Orders for generating equip
ment have to be placed im
mediately.

Varahi and Bedthi have been investi
gated and project reports  prepared 
and have been sent to the Govern
ment of India for clearance.  If the 
above hydel projects are  taken up 
forthwith by giving such clearance by 
the Government as may be required 
in each case, it should be possible to 
commission some of them in the early 
part of the fifth Plan and the  re
maining ones by the end of the Plan. 
The surplus power over arid above 
Mysore’s requirement caA he made 
available to other States which are 
in need of power at Yritek considera
bly less than thermal power ttU such 
time  as load develops In M̂ysore. 
Instead of making heavy investment
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on easily thermal ujsits  in  other 
States which are in need of power, 
it is preferable to Invest en cheap 
hydel projects in Mysore and make 
cheaper power available to them.

Mysore has already built tip a basic 
organisational set-up. It has also the 
technical know-how for execution of 
hydel projects.  This will be geared 
up and strengthened to the  extent 
necessary to  take up all  the above 
projects simultaneously  on a  war 
footing and complete them by the 
end of the fifth plan period,  There
by, we will be increasing the instal
led capacity from 966 MW to 2589 
MW and add 6748 million units to 
the existing system.

In our country agriculture accounts 
for nearly half of our national in
come and the fluctuations in national 
income particularly  in  agriculture 
are mainly due to weather conditions. 
Agriculture in large areas  of our 
country depends on  rain-fed water. 
In order to minimise the amplitude 
of the fluctuations, we must reduce 
the dependence of  agriculture  on 
rain-fed water.  So, the Government 
must concentrate more and more on 
the construction of  irrigation pro* 
jects.

ME. CHAIRMAN: Please conclude 
now.

SHRI A. K. KOTHASHETTI: Please 
give me two minutes. I am the only 
member from Mysore participating.

In Mysore there are three major 
projects coming up in  the Krishna 
Basin, namely,  Ghataprabha,  Mala- 
pralbha and Upper Krishna. The esti
mated cost of Ghataprabha Stage I 
and II, Malaprabha and Upper Kri
shna Phase I projects is Rs. 289.77 
crores. These three projects on com
pletion will provide irrigation bene
fits: to the drought affected districts of 
Belgaum, Bijapur, Dharwar and Gul- 
barga. It wa» therefore suggested by 
the Chief Minister ia the last week of 
September to the Union Minister of 
Planning that  asslHtancp.inust
be fltoap bar the Centre, so that these 
projects cokd be completed e«% aft* 
a rtijhi  provided to this
area.

twrwwt unN (wtftr) : 
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MR. CHAIRMAN: Please take five 
minutes only.  I want to give time 
to everybody.

SHRI M.  RAM GOPAL  REDDY 
(Nizamabad): I am  duty-bound  to 
support this demand of Dr. K. L. Rao 
Yes, Sir, I say, I am  duty-bound. 
Because, left to myself, I am not go
ing to support it, the reason  being 
that the amount given to him id Very 
meagre and it cannot meet the de
mands made by the Members even 
to the extent of ten per cent.  That 
is why I want that the amount may 
be raised to one hundred per cent. 
That is my demand.

1 want to draw the  attention cf 
Dr. K. L. Rao to the fact that after 
every five years we have to double 
the generation capacity of our power. 
But, unfortunately we are not pro
ducing more than ten per cent every 
year.  That is why we cannot make 
the demands of our people.

The most important  Ministry in 
the country  is  the  Ministry  of 
Defence.  Next to that Ministry  is 
the Irrigation and Power  Ministry. 
We have taken a pledge to banish 
poverty from the country.  If we 
want to banish poverty  from the 
country, we have to give top priority 
to irrigation And power. Unless and 
until more and more power is deve
loped, we cannot achieve that goal.

We cannot go on depending on the 
monsoon. We have seen the vagaries 
of monsoons.  In. some places,  we 
have got drought and in some other 
places, we have §ol floods.  IWf tee 
alternately having Hoods and droughts 
in the same place.  That is tha**tra- 
gedyef ttoi»*wntry. I wwfct* toW* 
from Dr. JL L. R«o how long is he
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gông to depend upon, the  whim* 
and fancies of nUn God and whether 
he is going to take the place of rain 
God or not. The science and techno
logy and engineering skill has im
proved so much that we can have 
an artificial rain till such time  we 
have to make our own  efforts to 
generate more power.

We should not depend upon one or 
two types of electricity  generation, 
the hydro and thermal power pro
jects. Mostly, we have to depend on 
atomic energy.  Then alone we will 
be in a position to maintain uniform 
supply of electricity to our factories 
and fields.

The factories  are  losing 2very 
month about Rs. 30 crores.  In 10 
months, they are going to lose about 
Rs. 300 crores.  The labour is being 
laid off.  The wages of labour will 
go down by Rs. 20 crores per month. 
This comes to about Rs. 200 croie3. 
So, the total loss to the country on 
account of less supply of power to 
the tune of about Rs. 500 crores.

Moreover, the thermal projects are 
not beinfe run properly.  There are 
no trained persona. Dr. Rao has him
self seen it. He is a man who never 
loses his temper.  But I have seen 
him lose his temper in Ramagundam, 
in Andhra Pradesh, where this pro
ject is very badly-managed.  Apart 
from that, there is the Bharat Heavy 
Electricals and the Heavy Electricals. 
They are not  supplying  required 
machines to this Department and are 
baing run on 70  per cent capacity. 
What X suggest that those two fac
tories should be handed over to the 
Irrigation  and  Power  Department. 
Just like the Agriculture Ministry la 
managing the affairs of all sugar fae* 
tones, why not the  Irrigation and 
Power manage the  affairs of theee 
two factories?  This  Ministry can 
property advise those people  what 
waft of Umqt should mum**
factum, when to  manufacture, and 
they can give* the titne-sohedtile and

all that.  My  demand is that these 
two factories should be put under 
the charge of the  Irrigation  and 
Power Ministry.

Coming to irrigation, I want to give 
one or two suggestions. From all the 
irrigation  projection  projects, the 
canals must be properly lined.  The 
new projects  which are coming: up 
are being lined.  But the  channels 
are not being properly lined.  25 per 
cent of the  water in  the kutcha 
channels is going in seepage.  There 
are seepage losses. They are creating 
so many problems of  drainage and 
other things. That is why I urge upon 
Dr. Rao to take up this work imme
diately.

In Nizamabad, there is the Nizam- 
sagar project which irrigates 2,75,000 
acres of land.  For tfce last several 
years, it is badly  neglected.  It is 
silted to the extent of 60 per cent. 
There are three sugar factories under 
this  project.  They  produce about
80,000 tonnes of sugar every year. On 
account of the failure of this pro
ject, the sugar factories have stopped 
working. Next year, the Central Gov
ernment  is  going  to  lose  about 
Rs. 3-4 crores in excise duty.  I de
mand from Dr. Rao whether he can 
spare Rs. 1 crore.  We have been 
giving every year to .the Central Ex
chequer  about Rs. 3-4  crores from 
these factories, for the last 30 years. 
We are now making a demand on 
the Central  Government to give at 
least Rs. 1 crore.

This Ministry is spending most of' 
its amount on new  irrigation pro
jects.  They are neglecting the old 
projects where the  lands are very 
fertile. I urge upon the Minister that 
instead of extending the tadUtte to 
other areas, let him concentrate on- 
old projects which are becoming d*y 
and unfit for ierigstlion purpose* up*.. 
So, 1 would request Dr. Rao to devote 
more of hb time on ©M proJ*ts ao 
thafc we saa|> the qyaximum possible 
advantages from the old
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fwflt hî i=n̂T WmWqr W Wm w 

wm̂r *7# * fktr ft* ?%r % t  qwft 

f*r*rr£ vftK f̂ r  ?̂r % ŵsrrc 
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SHRI P. ANK3NKEDU PRASADA 
RAO (Angole):  Sir, X rise to sup
port the Budget Estimates introduced 
by the Government.

The power generation is the yard
stick  to  measure a country's  pro
gress and prosperity.  Especially, in 
our country enough power is not yet 
generated to meet the requirements 
of the country’s demands.  In our 
country, the meagre economic resour
ces that we are having are diverted 
towards  industry  and  agriculture 
which need power at every stage hut 
due to the drastic power cuts, what
ever may be the reason for the cut, 
the reasons may be either  natural 
calamities or  paucity of  funds or 
labour  troubles,  the industry and 
agriculture, the two main arms of 
the country’s national  development 
are suffering very much, causing not 
only loss of production and making 
the investment idle but are causing 
a lot of hardship  to the  labourers 
employed in those sectors as they are 
not having security of service, secu
rity of labour and security of their 
earnings.  The  Government should 
take these  into consideration and 
should give proper attention for the 
generation of power in order to keep 
up all other things work properly.

Moreover, even with regard to the 
power  generated in  this  country, 
there  was no  proper  distribution 
among the needy areas. The genera
tion of power is mostly entrusted to 
the States and the States are using 
the power generated in their areas 
in their own way. Whereas in some 
States they are not able to get power 
required for their necessities, in some 
others they are using power lor their 
luxuries. In Andhra Pradesh we are 
having installed capacity of It MW 
per thousand persons.  Ovat brethren 
and out nei#ib4mrt in the *eî boar- 
ing States, Tajnilnadu. «r#,fcav*pg ffa 
atailed capacity of 80 MW per thou
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sand person*. We are in bar* neces
sity of power.  Though coal required 
lor power generation is taken from 
Andhra Pradesh to Tamil Nadu we 
don't get even a 100 MW of power 
from that State for ourselves.  The 
generation of power and distribution 
should be taken over by the Central 
Government and it should be a Cen
tral subject.  Centre should take up 
the complete power generation and 
distribution; the Centre should have 
a national grid; the  Centre should 
distribute it among the States, de
pending upon their dire necessities.

Coming to the issues of my own 
State, the power position in Andhra 
Pradesh is worse.  In place of our 
requirement of 900 MW of power our 
installed capacity is 650 MW but to 
day we are producing only 350 MW. 
In other words, 40 per cent of the 
required power is only supplied by 
our State.  Kindly think of the vast 
investments made in my State by the 
small agriculturist.  Our State is an 
agricultural State.  He has installed 
pumpsefts and he has invested on fer
tilisers and on labour with the hope 
that he will be  able to produce a 
little inore so that it may be a little 
bit more beneficial to the small agri
culturist. But today the situation is 
in a mess.  He is not m a position to 
know what to do or what not to do 
depending: upon the power supply. 
He has already made all investments 
in these fields and when power is 
not supplied he is faced with enorm
ous difficulties. He has done all this 
with the hope that Government will 
generate and supply  the necessary 
power.  With that hope he had in
vested.  But now these people are 
feeling sorry for it  I would like to 
make a request at this stage that top 
priority should be given to Andhra 
Pradesh, because, Andhra Pradesh is 
at present in the bottom of the list 
so far as power generation is con
cerned.  Most of the  projects are 
lingering for want of funds.  These 
projects Should be given priority and 
taken ujp, such as, the Lower Sileru 
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project.  With some little amount of 
funds it will be able to give results 
immediately and this cab solve the 
problems in my State to some extent 
at least.

Similarly there are two other pro
jects  namely the  Nagarjunasagar 
Pumping Scheme  Project and the 
Srisailam project.  If sufficient funds 
are given, if adequate funds are pro
vided for, they will be able to re
lieve us to some  extent from  the 
power crisis.

Most power generation in Andhra 
Pradesh is hydel power.  Whenever 
monsoon fails, we have to face the 
consequences.  More  thermal power 
units should be started in our State. 
This is my submission to solve the 
difficulty.  Feasibility  reports have 
already been made  about Vijaya
wada Thermal  Power  Project and 
Kothagudam Extension No. IV. These 
two must be included in the  Fifth 
Plan.  Government  should see that 
they are included and implemented.

SHRI P. M. SAYEED  (Laccadive, 
Minicoy and  Amindivi Islands);  I 
want only five minutes. In only want 
to state some points regarding elec
tricity, which is being generated in 
my  constituency,  Laccadive.  Mini- 
coy and Amindivi Islands.  Unless I 
give a small  background of it, per
haps, my point, which I am going to* 
submit here, may not be well-under- 
stood in its proper perspective.

Sir. ever since my coming here 
in 1967 I have been hammering that 
education, especially in that part of 
the country, must be given on the 
basis of the raw-material available 
there.  Till recently government was 
thinking that my submission may not 
be fruitful if at all implemented in 
toto. My difficulty is age. Whatever 
is submitted by me is taken at a 
discount. Anyway,  better late than- 
never. Government realised that job- 
orinted education is a must in Lacca
dive island.  So, from ffie begtnnfnr 
bf this year we are going to have
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our education based on the raw-mate- 
xial available there.  From 8th stan
dard onwards students are going to 
get education based on fisheries tech
nology. Fisheries technology is going 
to be  the main subject  Based  on 
this we are inviting from the main
land,  industrialists—from  Mysore 
Fishereis Corporation and also Kerala 
Fisheries Corporation.  But the diffi
culty  is,  the  moment we approach 
them they ask what is the cost of 
electricity there.  I do not know to 
what extent they have gone into the 
viability of it, but the costliest unit 
m the country i* prevailing in that 
part of the  country.  The cost per 
unit is 60 paise.  The moment they 
hear the cost they say: Ka, Baba, we 
are not coming there.

Secondly, when we ask for power 
we are asked why we want power 
when no industry is there. When we 
ask for industry we are told why do 
we want industry when there is no 
power.  So, we are left in  between 
the deep aea and the devil. In each 
of the ten inhabited islands there is 
a small  unit  functioning.  During 
sights, even upto 12 O'clock, it will 
be functioning with great difficulty. 
Our diiMtty K suppose one set goes 
out of order, it has to be transported 
from the island to the mainland, and 
that depends on the availability of 
the ship which may have to be di
verted from the  other island.  So, 
apart from the cost, these difficulties 
are also there.

1C hi*

We have an advisory  committee 
associated with the Home Minister, 
and we bum decided that we must 
invite the  industrialists  from the 
mainland*  Whenever we invite, the 
difficulty which  immediately comes 
forward is that of transport, com
munications and also the eoet of the 
unit. I have to make only two points 
here.  Justly, the Ministry of Irrir 
gattaa and Power should examine the 
viability of this unit, and it should 
be highly subsidised and brought on
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par with the rest of the oottnlry as 
far as the cost of the  unit is con
cerned.  Secondly, we  were told in 
the  Advisory Committee  and  the 
Advisory Council  also, that  from 
1967-68 so many sets have been or
dered through the DGS&D. DGS&D 
is a great organisation where every
thing is held up for years together. 
I do not know why they are holding 
up vital matters.  For the last three 
or four years our sets are still there. 
They are not prepared to give the 
things in time.  At least in the case 
of far-flung areas like Laccadive, the 
Ministry should give preference, and 
in certain cases it  should be given 
exemptions, so as not to go through 
all these formalities which take years 
together. I want the Ministry to take 
these into account and to give pre
ference to Laccadive.

Finally, the Minister concerned is 
a  very  experienced  Minister. 
Vermaji had already visited Lacca
dive when he was a Member of the 
Public  Accounts  Committee.  He 
knows the island  I request Dr. Eao 
to make a visit to Laccadive and find 
out whether electricity can be gene
rated at a lesser cost so that a per
manent solution can be  found out 
Thank you very much.

vh  %   far  (roft?r)  : 
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tit tot trwfor *nwrr t 

mrx *tar %tt< % *1*% *r

wfrfteffSt i wtf 

xftt tor «nfr  *wr %  wr ft

%  star ifrc f̂rrc tit flnrsfV «r* 

tanf m  € 11

vt tit fftr ft to w wnf
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ft TO  iftŴ WPrff̂RT  M

1

<*Wta w wr ̂ r- ftrw# 

it rorfta 4 1 ŵr <rt wt# tn#
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frr ferr TW rft 15 ̂TR  âY *FT*L'
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THE MINISTSB OF IRRIQATIOIf 
AND POWER <X*R. K. L. RAO): Mr* 
Chajbrremn, at tbe outset, I must thank 
the hon.  members  lor the extra* 
ordinary interest  ihey  have showtk 
inasmuch a* 50 mettfears have 1$fep» 
part in this debate,  making it a wh 
cord number of partici*H«rts. A large
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inumber of useful  suggestions  have 
made.  Within the  tirae at my dis
posal, it may not be possible lor me 
to do justice to all the various points 
.raised by hon. members.

My first observation  is  that hon. 
members have more or less repre«ent- 
ed the case of rural India in this dis
cussion.  I think this is the first time 
'the expression of rural India has been 
made so forcefully by the represen
tatives of rural India who have very 
’rightly stressed the most important 
requirements of the rural areas in 
regard to irrigation and power.

Hon.  members, like  Shri B. R. 
Shukla and many others, have also 
observed  that the  Irrigation  and 
Power Ministry must not be merely 
a silent spectator, as it is today, but 
should also participate in the deve
lopment of these two sectors.  At the 
moment, the Ministry of  Irrigation 
and Power at the Centre is merely 
a co-ordination body.  It  does not 
irrigate one acre of land, nor does it 
generate one MW of power.  That is 
one of the unfortunate things about 
this Ministry.  All that we are try
ing to give is co-ordination and spe
cialised  technical  assistance.  But 
what I find from what hon. members 
have said Is that they want that this 
Ministry af the Centre  should also 
participate in  the  development of 
these tw* sectors. As so many mem
bers representing the people of  our 
country have very correctly stressed, 
the Centre in this case also, like the 
Railways, Posts and Telegraphs  and 
other Iiepartments,  must participate 
and cooperate alohg with the  States 
in the development of these two sec
tors.  I only hope that in the decad> 
•es to come—such things cannot come 
about  very  quidkly—these observa
tions of hon. members will be borne 
in mind and will  be given careful 
thought and we shall have, in  the 
course erf the next decade, the Minis
try of Irrigation and Power  at  the 
Centre also participating in the actual 
ptasmihg and  development of irriga
tion and power in this country.

Now, we have done fairly well after 
independence.  We have doubled the 
irrigation that was there at the time 
of independence.  We have brought 
the total irrigated area to 100 million 
acres  But the  one  unfortunate 
thing is that out of these 100 million 
acres, only two-thirds of the Irrigated 
area is based on certain resources and 
one third is dependent on tanks  and 
shallow wells which just get dried up 
at the time  of drought  conditions. 
In years like the last one these shal
low wells and tanks dry up with  the 
result that we are not able to provide 
irrigation to all the 100 million acre.' 
The result is that the food production 
varies.  If it is a good year, we are 
able to provide  irrigation to all the 
100 million acres;  otherwise, in  a 
bad year, we are able to irrigate only 
two-thirds of that or 68 million acres, 
with its adverse result on food pro
duction  This is one defect in  the 
present system of irrigation.

When we are discussing these prob
lems of India, we must also bear  m 
mind that our population is growing 
very much.  At the beginning of this 
country, the population  of India was 
about 150 million; at the middle of it 
it was 300 million;  now it is  550 
million and at the end of the century, 
we expect it to go up to 900 million. 
The fact that there  is a tremendous 
increase  in  population  should  be 
borne in mind so that we should try 
to give more and more irrigation to 
our land so that crops may be grown 
in large quantities as we require At 
the moment,  we are able to utilise 
only ohe acre  out of 4.  It is  our 
aim to see that at the end of  this 
century, we shall be able to irrigate
2 acres out of 4,  that is to say, 50 
per cent of our land should be irrigat
ed.  In that case, It will be possible 
for us to provide enough of too*  to 
feed all the 900 million people in  ft 
quite adequate manner.

This is  our aim.  In order to 
achieve this, what we have got to do 
is to introduce  irigation  on a very
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vaqt scale.  In the last ten years, we 
have been adding  irrigation at the 
rate of 1£ million acre* per year. We 
have to double  it  In the further 
Plans which we will have to take up, 
we have to provide  irrigation  for 
three million acres  every year. *11 
you are going to irrigate three million 
acres every year, that is, bring under 
irrigation three  million  acres every 
year, then only it will be possible for 
us to bring under irrigation two acres 
out of every four acres, that is, 50 per 
cent of our land.  I am thinking only 
of major and medium irrigation  in 
this context.  I am  not  talking  of 
minor irrigation.  For major  and 
medium  irrigation  alone, you must 
double the pace of our  development- 
That is why, for the fifth Plan,  our 
aim is to provide under major and 
medium  irrigation  an  area of 15 
million acres.  Our aim is to  bring 
under  irrigation  about  IS  million 
acres of land'in the fifth Plan.  That 
is, at the rate of three million acres 
a year.  That being our objective in 
the fifth Plan, we must proceed to go 
ahead*

Hon. Members have rightly  asked 
what  will  be our  objective in the 
filth Plan.  One of the hon. Members 
has very correctly said that we must 
try to finish those projects that we 
had taken up in the first' Plan- There 
are some projects which were taken 
up in the first Plan, second Plan ard 
the third Plan which are still linger* 
ing on.  For example  there  are as 
many as 59 major irrigation projects 
undertaken prior to 1989 which are 
still not completed.  The result of 
this is, the costs are going up. At the 
time  of sanctioning these  projects 
they cost only Rs. 1,200 crores.  But 
today* the <*>*** have gone up.  They 
now cost Rs. 2,700 crores.  So,  we 
have to spend R» 1,500 crores  more 
than the estimated cost at the time 
of their sanction.  We are only able 
to achieve 40 per cent benefit 80 per 
cent benefit  is  yet  to  come.  So 
by providing another Rs. 1,000 odd 
crores more, in the fifth Plan, we can

complete  those  projects and brine 
under  irrigation ' about 20 million 
acres.  The oosts  go up when we 
spread them over a large number of 
years.  X am very  glad  that  some 
hon. Members have pointed out that 
we should try to finish those projects 
as early as possible, and that should 
be our main aim in the fifth  Plan, 
that is, we must finish those projects- 
that we had already taken up in the 
first second and the third Plans.

Then there is another point  There 
are five large States in our country— 
Mysore,  Maharashtra, Madhya Pra
desh, Rajasthan and  Gujarat—where 
the percentage of irrigation is  much 
below the average.  The percentage 
for the whole country at the end of 
the fourth Plan will be 26 per cent. 
But in these States  it  will be only 
nine to 18 per cent.  Madhya Pra
desh has got the lowest percentage in 
the matter of irrigation in the country 
it is only nine per cent.  It is  very 
sad to think that though we have in 
Madhya Pradesh a vast area, 51 mil
lion acres under crop, with a  good 
source of water—most  of our rivers 
come from there—we irrigate only $ 
per cent there, and we are not able 
to connect one river with the other, 
whereas in Punjab, with one-third of 
the land—only 14  million acres—we 
are producing seven million tonbea of 
foodgrains there, with a percentage of 
irrigation which  goes up to 7% per 
cent.  In Madhya Pradesh, the  per
centage of irrigation is only nine per 
cent though the  land is three times 
more and we are able to produce only
11 million tonnes.  In other  words, 
we are not able to produce more f'>od 
there. We have to-take-up more irriga
tion projects in seme  of  the States, 
Madhya Pradesh and Maharashtra, es
pecially. Though there are a number 
of projects which have been taken up 
no doubt, we will have to give a push 
to those States a little more.  In our 
planning, we should see that w« give 
some extra amoucft or assistance and 
see that these States which are back
ward In Irrigation are brought 'up to 
at least a reasonable level.
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SHE! VASANT SATHE (Akala): In 
Vidharba, it i* only 1.0 per cent.

DR K L, RAO:  There is another
very important  aspect which I must 
submit to the House, and that is—it 
is a very unfortunate  fact—one-third 
of our country is under drought con
ditions. In the last century, much 
more land was under famine condi
tions, Now, the figure is reduced, but 
still, we are subject to droughts. What 
happened was, in the last century, Sir 
Arthur Cotton in the south and Sir 
Cautley in the north had constructed 
several  projects.  There  was the 
Hardwar  canal, the  Sone Barrage, 
and the famine areas were converted 
into  very good  farmlands.  The 
Krishna, Cauvery, Godavari and the 
Mahanadi—so  many  deltas projects 
were constructed  That work must 
continue.  They must not be left at 
that.  As I said, one-third of our crop 
total land is under drough/t condition?. 
We have a crop land of 400  million 
acres and  out of  that, 130 million 
acres are under drought  conditions. 
That is subjected completely to  the 
gamble of the rainfall. That is wh> 
Gandhiji said that agriculture with
out irrigation  is a gamble in  thi« 
country.  It should be our aim to see 
that the drought areas located in the 
five States mentioned  by me  plus 
some part of Haryana and  a little 
part of  Bengal  and  also parts  of 
Orissa  and  Andhra  Pradesh  are 
taken  care  of.  These  are  extre
mely bad areas; yet people are living 
there and it is our national responsi
bility to see that these areas get water, 
if not 50 per cent irrigation, at least 
40 per cent or 30 per cent. That  is 
exactly What the Irrigation Commis
sion has recommended: you must ma
ximise  irrigation In these drought 
areas.  We should try to use all the 
available resources.

Many hon,  Members  referred  to 
the national water grid. The idea is 
not just to take water from the North 
and dumo it in the Cauvery. The 
main object, in fact the only bject is 
to give water to the lands in the dro
ught affected areas, whenever  they

may be located. Water  from  the 
Ganga will not be used in the prosper
ous areas but in drought areas, start
ing from Rajasthan, Mysore, Mahara
shtra, Madhya Pradesh, Tamil Nadi 
and Andhra Pradesh in Hayalaseema
area and so on, like that,  Orissa___
(Interruptions). Mysore will be one 
of the important States which  will 
benefit; if there are no drought azeas, 
they ,wiil not get it but we all know 
that Mysore has a large drought aff
ected area. The national water grid 
shall give water to all the drought 
areas.  Members should not be earn
ed away by Mr. Sundarayya’s  article 
or the writings in Motherland.

I am surprised that the  irrigation 
works taken up in the Gangetic basin 
m previous years had not covered the 
chronic drought areas in the basin we 
have some of the worst drought areas 
like the Rewa platau, Mirzapur  and 
Palamau area south  Of  the  Ganga. 
Why should there be such ureas, right 
in the middle of water? The first 
beneficiaries of this water grid will be 
these areas, in the Gangetic basin 
itself. The first waters wUl go to these 
areas. We have of course not finalised 
the alignments; it is only paper study. 
We are awaiting sanction to take up 
investigations. So, we cannot give 
any definite plans now.  The idea is 
to connect one river with the other, 
to connect  Brahmaputra to Ganges; 
that is> on® of the first thing to be 
done, and then this to the other river 
and so on.

The other day I was in BundeHth- 
and m conection with the Rajghat dam 
inauguration by the boo  Prime Mi
nister and I was looking at that area. 
There are five beautiful rivers as in 
Punjab, Chambal, Sind, Betwa, Dha- 
sanand, Ken. But this area is in utter
ly drought conditions, utterly poor— 
Bundelkhand area in U.P. and in Mar 
dhya Pradesh. Are we to look  oft 
only’ No. We should try to investi
gate and connect one river with tbe 
other and make use of the water to 
cover as much area of Bundelkhand 
as possible. It is important to remem-’
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ber that water required in the basin 
itself will not be diverted.

We only divert the surplus water, 
that is the monsoon water.  We shall 
never take the water  in  monsoon 
months from any of these rivers. We 
-shall divert only the monsoon water. 
I was surprised to hear Rao Birender 
Singh—he is not here at the moment— 
a very respected ex-Chief Minister of 
Haryana as saying that the Yamuna 
water should be diverted to Haryana. 
That is exactly the  basic  idea  of 
water grid. But, unfortunately, there 
vs no surplus water  in  the  river 
Yamuna. Probably he does not know 
•that. When we construct Kishan Item 
and Lakuwa Dam, there will be no 
surplus water in the river Yamuna. 
In the upper reaches of Yamuna we 
have to find water from some other 
source.  So, please do not be carried 
away by emotions. We are trying to 
look far ahead and not for to-day or 
tomorrow.  We want to start investi
gations and prepare plans  for  the 
whole country. It is very unfortunate 
that some Members have misunder
stood me. Some were telling as to 
why Mysore canal is not going there. 
We are trying to take the canal in a 
way which will cost us less.  But it 
does not mean that we will allow the 
water for extension of the Cauvery 
delta.  We shall use the transported 
water for drought areas only.

SHRI VASANT SATHE: Are  you 
going to allow the CP.W.D. to imple
ment it or will you allow the mass 
movement of the people to do it as 
it has been done in other countries? 
Take for example Bhagirath Sena.

DR. K. L. RAO: We are not doing 
anything extraordinary here. We are 
following what exactly is being done 
by the U.S.S.R,  In U.S.SJR.  what 
they are planning is to divert water 
going to the North to irrigate South
ern thirsty areas round Aral sea.

In America too, the same thing Is 
being done in Western Texas.  TOs 
h a dry area. They want to take the 
water from Missicipi to Texas. We

have got to see that foe dry areas get
more quantity of water.  We do not 
want to neglect them.  Our idea is to 
see that the dry areas are given the 
required amount of water.  That  is 
exactly our idea in having the Nation
al Water Grid. I do not want to take 
much time of the House in this re
gard.  It would have been better if 
the hon. Members will meet me in the 
Central Hall so that it would be my 
privilege to  explain  everything  to 
them and to take their suggestions. 
There is nothing fixed m the matter. 
There is no necessity for the  hon. 
Members from West Bengal to feel 
that the National Water Grid will 
effect Calcutta.

What I want to submit is this. The 
national water grid which  we  are 
conceiving of is with a view to seeing 
that enough water is given  for  the 
development of dry areas  in  the 
country and nothing more than that. 
I am very glad to note  that  many 
hon. Members have thrown out many 
suggestions. And  everybody  wants 
that water should be  treated as  a 
national resource and that we should 
have National Water Council This is 
a very good suggestion. In fact, we 
are moving in that direction.  A bill 
has been drafted and the hon. Prime 
Minister has requested  the  various 
Chief Ministers to give their own 
opinions. We are waiting for replies. 
After the opinions are received, we 
shall do the needful in the matter. 
Under our Constitution, that is neces
sary* I am very glad to note that 
nobody has spoken against this.

Shri Modak had said  that  minor 
irrigation was not being  given  the 
proper importance and no mention is 
made in this report with regard to 
that. 1 want to submit  that  the 
minor irrigation belongs to my very 
distinguished senior colleague,  Shri 
Fakhruddin Ali Ahmed Saheb.  It is 
under the Ministry  of  Agriculture. 
That Ministry is spending quite a lot 
of money. They have span# as much 
as Rs. 1400 crores.  From the private 
funds, Rs. 1,200  crores was  spent 
totalling to nearly equal to the amount
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spent on major and medium litiga
tions.  You all know the importance 
of the minor irrigation.

Shri  Mirdfaa  referred  to  the 
Rajasthan-Nagaur link.  That it ex. 
actly the idea of the national water 
.grid. W« have got an idea o! taking 
the canai from Chambal along the 
Sanaa river and going over the hump 
at Ajmer, Bikaner and then into the 
Rajasthan CanaL Through Shri Rana- 
bahadur Singh, Dr. Kami Singh has 
wanted that Churu district should be 
irrigated.  These  are  really  bad, 
drought-affected areas.  It is our en
deavour to see that these areas are 
irrigated.

1 am glad many hon. members in
cluding Kiri Ranabahadur Singh re
ferred to the Bansagar porject.  It is 
an extremely valuable project across 
the Sone river. Three  States—U.P., 
M P. and Bihar are involved in it. We 
have got near agreement but still in 
matters like these last minute trou
bles arise.  We are only hoping that 
we would be able to sort them out 
and take up the project

Shri Mahajan was saying that Pong 
Dam is a blunder.  Perhaps he said 
it in a rhetoric. But he tried to sup
port it by saying, that half a million 
tonnes of food is lost by submerging 
of land the additional food produc
tion wiU be only 1 million  tonnes. 
It is not so. The facts are that Pong 
Dam will irrigate 30 lakhs of acres 
and 3 [million tonnflfe of foodgrains 
wiU be produced. The land submerg
ed is capable of giving only 24,000 
tonnes of foodgrains.  So, it is not a 
blunder.  It is something different.

I shall now come to power.

SHRI BIBHUTI  MISHRA:  What
about Gandak?

DR. K. L. RAO: Mishraji and Tiw- 
arji mentioned about Gandak.  I am 
glad the Minister of Agriculture i* 
here. It is a very important project 
Gandak Project f& probably the big
gest project In India.  It irrigates 38

lakh acres and will produce  crops 
iiKe rice and sugarcane. Bhakra irri
tates 34 lakh acres, but there the use 
ot water is very restricted.  Only 8 
million acre feet of water is used in 
Bhakra.  For the same area, we are 
using twice the quantity of water in 
Gandak Project  because  there  is 
plenty of water in Gandak; it is three 
times the size of Sutiej.  We are go
ing to produce a lot of foodgrains. It 
is a very important project. We have 
spent Rs. 144 crores on it Out of a 
potential of 7 lakh acres, our utilisa
tion has been only 3 and half lakh 
acres. A number of committees have 
gone into the slow prograss of irri
gation.  We know what exactly  the 
difficulties are. We have to sort them 
out.  I wanted to discuss it with Mr. 
Fakhrudidn Ali Ahmed and the Chief 
Minister.  The time has come wh?n 
we should get into action.  All the 
committees have pointed  out  that 
there are lot of delays in acquiring the 
necessary land. There are gaps m 
small  channels  where  everybody 
wants bridges.  Then there are some 
areas like Sikrana which are subject 
to floods and some flood  protection 
works must be constructed. So, there 
are some obstructions which are mak
ing the progress slow. I am so sorry 
that  after  spending a considerable 
amount of money—Rs. 144 crores ott 
of Rs. 224 crores which is the total 
cost—we have not advanced very fax. 
Actually we should have done at least 
15 lakh  acres.  This  is  something 
which we should go into very care
fully.  Also, we have onily one De
velopment  Commissioner  for  the 
entire area.

I think It is high  time that we 
should divide it into patches of 10 
lakhs of acres and have teams to give 
i push in the matter of development 
and use of this water. There can also 
be some special development officers 
and land acquisition officers so that 
the work may be pushed on with vig
our.  These are some of the aspects 
which we have to look into. I agree 
with the hon. Members that we have 
to pay attention to this.
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SHRI BIBHUTI MISHRA: Is  the 
Central Government going  to take 
over the Gandak Project?

DR. K. L. RAO: The take-over is a 
very big controversy.  We are most 
anxious to see that the project comes 
into being.  That is the most impor
tant thing.

SHRI KRISHNA CHANDRA HAL- 
DER: Because of the recurring floods 
in the river Damodar, is it true that 
they are considering two dams?

DR. K. L. RAO: As I said in the 
beginning, 50 hon.  Members  have 
participated  in  the  discussion and 
each member has mentioned at least 
five projects.  So, I am selecting only 
the most important ones.  If I have 
got time at the end. I will refer to th« 
other projects.

AN HON. MEMBER: What  about 
the  Brahmaputra  Flood  Control 
Board?

DR. K. L. RAO: As my colleague 
stated when he  intervened  in  ifce 
debate, the Brahmaputra Flood Con
trol Board is going to be appointed 
under the Central auspices with the 
Chief Minister of Assam as Chairman.
A Bill is under preparation for that. 
When it is ready it will be circulated 
to the State Governments for com
ments and then it would be possible 
to take action.

Regarding Jalkundi, it is indeed a 
very good project.  Unfortunately, it 
is located completely  inside  Nepal 
territory.  If the U.P. Government is 
anxious to take it up, we have to un
dertake investigations for which 
have got to take the permission oi 
Nepal We are helpless in this matter.

growth and social well-being of a 
country.  During the last ten yean 
we have done very considerable work. 
From a mere 7 million kw, we have 
now gone on to 18 million kw. We £av* 
been adding at the cate of one million 
kw. every year and this in turn has 
created a thirst for power and now a 
situation has come when you cannot 
go back, you must go on generating 
more and more power. It has become 
absolutely essential tor us to see that 
more and more power is generated. 
If there is shortage o! power it will 
create a difficult situation. As it hap
pens, the Httfe power shortage we 
have this year has caused such im
mense damage more than the damage 
that has been caused to this country 
in the worst year of floods, cyclone* 
and drought combined together.  The 
total damage that has been done i0 
this country through all these three 
calamities is much less than what has 
been caused by the power shortage. 
Therefore, it is absolutely necessary 
for us to see that power is made up 
If we are not able to make up power, 
then  it is  much better to go slow 
with economic developments than to 
create a power shortage

The present conditions  are  that 
ppwer must be used on a big scale, on 
an adequate scale.  Our calculations 
show, either of the Planning  Com
mission or of the Ministry, that essen
tially we should add 18-20  million 
kv. of power in the Fifth Plan.  A 
question can be asked: How can you 
do that?  We have been adding only 
1 million kw. of power, how are we 
going to add 3-4 million kw. every 
year? This is a natural question that 
the hon. Members are entitled to ask. 
But the other  side  &  that, if you 
do not do that, the country is going 
back.  That is the main point.

As the time at my disposal is limit
ed, I will now come to the most im~  For example, in the field of rural
portant subject of power, to which  electrification, whreas 10 years back,
every hon. Member has referred. A>  the number of pumping sets was only
hon. Members have said, power Is a  3 lakhs, today it is 22 lakhs. We want
veary important infra-structure,  the  to have  lakhs man of pumping
tool in erder to forge the economic  sets in the next five  year.  Where-
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from «re we going to get power for 
ell these pumping set®?  The power 
has to come.  Otherwise we  better 
stop here.  We have set up the Rural 
Electrification Corporation.  In every 
rural area, they are'setting up pro
jects in every comer of the country. 
The rural India has been awakened 
and the rural India  wants  power. 
The industries want power.  Every
where, there is a demand for power. 
Therefore, the situation has develop
ed that we must develop power  to 
meet the needs of our country.

Then, a point was  raised  about 
transmission losses.  It is often said 
about transmission' losses that it is 
something bad. It looks as though, if 
you save 1 per cent of the transmis
sion losses shortage will be made up. 
Transmission losses are particularly 
heavy in five States, namely, Punjab, 
Haryana, Uttar Pradesh, Andhra Pra
desh and Tamil Nadu. It is in these 
States that the percentage of agricul
tural load is the highest.  It is more 
than 20 per cent.  That is, in those 
States where the  power  used  for 
agricultural purposes is much more 
than' in other States, the loss is more 
than 20 per cent. In Tamil Nadu and 
in Punjab also, more than one-fourth 
of power is used only for agriculture. 
In such areas, naturally, the loss is 
more. The power is supplied through 
the induction motors and these re
duce the power factor. Also a num
ber of loads are also added on the 
same line from time to time. £o» the 
losses are very heavy in rural areas. 
I have aet up an* investigation staff 
in Punjab and other areas to go and 
find out what are the losses and what 
are the remedies to be taken up. In 
fact, I have advised the Rural Elec
trification Corporation to particpate 
in investigations to see what can be 
done. As a result of the preliminary 
investigations, we find that it is pos
sible by using  what we call capaci
tors, a small device  costing  about 
Rs. 200 for each motor, the  power 
loss can be reduced by nearly 5-10 
per cent. In this way, the power fac
tor can be improved. Therefore, we

are now direting hereafter the people- 
who are going to have connections to 
provide capacitors also.  Then,  the 
number of distribution  lines  must 
also be multiplied. On the same line, 
if  you  go  on  adding any num
ber of pumps, any amount of  load, 
that will result in voltage fluctuation 
and the losses are high. I am glad to 
say that  the  Rural  Electrification 
Corporation has set up a ‘system im
provement1  loan, a separate  loan, 
which will be given' to  the  State 
Electricity Boards to reduce  losses. 
The loan is on concessional rate. So, 
that will be an incentive for them. 
By doing all this, in the next year, 
we hope to have a reduction in the 
losses to the extent of nearly  5-10 
per cent.  As I submitted, the trans
mission losses are not heavy in other 
States.  In the case of Orissa it is 
six per cent. Even in the best Euro
pean country, it is more than six per 
cent.  It is so because no power  is 
used in Orissa except for the main 
industries* no appreciable power  is 
used in rural Orissa.  Generally, the 
losses are 11 to 12 per cent in' advanc
ed countries.  Our aim ia to reduce 
the losses to 12 to 15 per cent in the 
first instance and we are taking ne
cessary steps for that.  But that is 
not going to help very much in the 
matter of power generation. In power 
generation, you must go in a massive 
way. Our efforts must be to develop 
as much power as possible.

Some hon. members have referred 
to a number of projects—

I

SHRI SHYAMNANDAN  M1SHRA? 
(Begusatal): There has been a view* 
expressed that our power  installa-’ 
tions have been working only to the! 
extent of 38 per cent of their capa
city, and that view goes uncontra
dicted.  Would you throw some light 
on that?

DR. K. L. RAO: I would tell you. 
I thought I would not spend time on 
that.  Take, for example, the power 
stations in our country. Hut of the 
thermal power stations are working
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'very well except in the eastern sec
tor, that is to say, Bihar and Bengal, 
and in Tamil Nadu at places called 
Neivell and  Ennore.  Except  these 
places, the others are working very 
well.  We generally  consider 4,500 
hours m a year  as  good  working 
hours.

SHRI SHYAMNANDAN MISHRA: 
What is the overall figure?

DR. K L. RAO: If a machine works
4.500 hours in a year, we consider that 
the plant is working very well, bec- 
cause it has got to undergo mainten
ance repairs two months in a year 
and there are many other considera
tions.  Therefore, a performance  of
4.500 hours in a year is quite good.
In England, the thermal stations are 
working 4,500 hours in a year.  All 
over the world, quite a number  of 
countries work about that limit—4,500 
hours in a year  There  are  some 
small stations like Amarkantak and 
Nellore which work 7,000 hours. Un
fortunately, stations  like  Pattratu, 
Talcher—Talcher is one of the very 
bad stations in Orissa—Durgapur and 
Baadel are working at less than 2,000 
hours or 3,000 hours-----

AN HON. MEMBER: Why so?

DR. K. L. RAO: There are quite a 
number of reasons for that,  and I 
wiU not go into them now.  What I 
would submit is that, by apd large, 
in this country, the. thermal stations 
are not doing badly except  in  the 
eastern sector. I will briefly say why 
the eastern sector is like that.  The 
main reason is that, in the eastern 
sector, we use opal very indiscrimi
nately, and coal in that area contains 
abrasive material, machines get worn- 
out  We have repeatedly asked them 
to use three-stage washeries—to use 
the coal from the middle washery and 
not to use the last one.  But they 
have not introduced it with the res
ult that things are toad.  Also, some 
of the machines supplied at that time 
have been bad.  Also, the machines

are old. These are some of the rea
sons.  But we have got two com
mittees. We are watching very care
fully to improve, as much as possi
ble, the thermal stations in the eas
tern sector—

SHRI SHYAMNANDAN MISHRA: 
Why do you not give us the figures 
about overall utilisation?  What  is 
the overall figure?

DR. K. L. RAO: Each station has 
got a different capacity.  I can give 
you the list; I shall send you the list 
giving the information in the case of 
each State

SHRI JYOTIRMOY  BOSU (Dia
mond Harbour)- The Eastern States 
are far below the national average 
What steps are you going  to  take 
to bring them On par  with  other 
States?

DR. K. L RAO: What  the  hon 
Member is talking about is the per 
capita consumption of power. At the 
end of the Fourth Plan the per capita 
consumption will  be  120  kilowatt 
hours.  But, there are as many  as 
seven States where the  per  capita 
consumption is only 60—120. Assam 
is still worse.  It is only 30.

SHRI D. K. PANDA: Orissa.

SHRI M. SATYANARAYAN RAO 
(Karinuiagar): Andhra Pradesh is the 
second lowest.

DR. K. L. RAO: Lowest is Assam— 
30.

SHRI BEBHUTI MISHRA: We are 
the worst.

DR. K. L. RAO: North Bihar is so.

What I am submitting is that there 
is an imbalance of power consump
tion in this country. We have got to 
rectify these things by  putting  up 
more generating stations and that is 
the plan we Have got for the Sburth 
Plan.  It is a difficult problem but
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we have got to do it because power 
stations in India give the support for 
all developmental activities and it is 
also a source of employment for the 
local areas and also for the develop
ment of that area,

I am sorry, with regard  to  the 
Musaffarpur power station, the tech
nical experts’ committee passed it a 
year back, but, still it is  lingering. 
It has not yet been sanctioned by the 
Planning Commission.

There is one thing about rual elec
trification.  There are four States— 
Assam,  Bihar,  West  Bengal  and 
Orissa, where rural electrification is 
very bad....

SHRI JYOTTRMOY BOSU:  What
are you going to do to bring them to 
the level of other States?

DR. K. L. RAO; The Rural Electri
fication Corporation has given consi
derable sums of money to these four 
States.  For example, West  Bengal 
was given Rs. 21 crores and similar
ly, other States also have been given, 
though Assam got a much  smaller 
amount.  But, what we find is that 
the implementation is very slow.  It 
is not moving.  The  hon.  Member 
there is very active,  but he is not 
pushing up matters in his own State..

SHRI M. SATYANARAYAN RAO: 
He is active in the Parliament, but not 
in the field----(Interruptions).

DR. K. L. RAO: I have discussed 
this matter with the Chtairman  o£ 
the Rural Electrification Corporation 
and we are going $0 post * special 
officer at Gauhati, one special officer 
in Bubaneswsr and see  that  more 
schemes could be taken up and also 
see to the implementation of those 
schemes.

&HRI D, K  PANDA;  They  are 
moving slow, that officer also  will 
joip band* with them.  I want  to 
f&ow whether Mr. Rao will be pre
pared to publicly censure such  the

State Governments which  are  not 
moving swiftly.

DR. K. L. RAO: What I want to 
submit is that we have got to watch 
these four States very carefully. We 
are trying  to  see  that we have a 
separate cell for each State to watch 
the progress.  But, in the beginning;, 
there are always difficulties. I do not 
blame them really, because, in the 
beginning, unless it is organized, it is 
difficult.  For  example  in  Tamil 
Nadu, six lakhs of  pumping  wells 
have come up----

SHRI DINESH CHANDRA  GOS- 
WAMI (Gauhati): Have you got any 
targets set to remove  these  imbal
ances?

DR. K. L. RAO: That depends upon 
implementation----- (Interruptions)

I have got a few things moTe to 
say.  The Chair will ring the bell at
5 p.m.

An hon*. Member referred to Geo
thermal power. We have hot springs 
in Manikaran in Himachal Pradesh. 
There, the steam is coming out of the 
ground and that steam can be utilised 
for generation of power.  There is 
also a similar place in Konkan on 
the Western Ghats and some other 
areas. We have consulted the United 
Nations expert who was here  last 
month and he has given a very use
ful report and he has gone back and 
we hope to start investigation in the 
month of September or October after 
the rains are over.  This  is  real 
mighty source and if we could tap it, 
we would then be producing power 
on a big scale.  However, it is just a 
chance, like oil drilling.  As you all 
know, earth is a gigantic  furnace 
except the top mantle of about 10 to 
20 miles which is only  coal  The 
rest is hot, completely hot and as 
soon as the water gets  in  contact 
with this, steam is generated and it 
gets locked Up and that provides Hie 
basis of geothermal  generation of 
power.
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Then, Sir. there is one more point 
about rural electrification  which  I 
wish to deal with.

The hon.  Member  who snoke on 
this subject said that we have electrifi
ed 1.34 lakhs of villages, but since we 
have got 5.66  lakhs  of villages, we 
will be taking at  least 50 years to 
electrify all the villages.  I wish to 
point out that of these 5.6 lakhs of 
villages that we have, villages of 3.5 
lakhs are having population less than 
500. Eighty per cent of the rural popu
lation live in 2.1 lakhs of villages.  I 
wish to repeat this, so that this may 
be clearly understood, namely, that out 
of 5.6 lakhs of villages, eighty per cent 
of our rural  population  live in 2.1 
lakhs of villages, but on the other hand 
we have got 20 per cent population 
living in 3,5 lakhs of villages. There
fore, what we are trying to do is to 
electrify as far as possible the bigger 
villages. With the rural electrification 
that we have done  so far we have 
served 40 per cent of our rural popula
tion and we hope to cover 80 per cent 
by the end of the Fifth Plan. Only 
20 per cent will be left who are living 
in small villages. We have to depend 
‘for the electrification of the smaller 
villages on what  is  called the Fuel 
OH. Last time when I went to the 
United States I saw they were about 
to market the Fuel Cell. This is a 
small box  containing  all the parts, 
kerosene or  natural  gas is used as 
fuel. Power is produced that is suffi
cient for two or three pumping sets. 
This will serve the villages which are 
very small in size. If by the next 15 
years we will be able to develop the 
fuel cell I am sure this will be the 
answer to  seme Of our smaller vil
lages. We hope to cover 80 ner cent 
of our  population in  the  next five 
years. If the Fuel Cell is developed, 
we will be able to give power through
out  the  country  In the succeeding 
decade.

There is one other interesting point 
which I wish to tell to hon. Members. 
India is a very interesting country.

Even in advanced countries you have 
got to do much of propaganda or pro
motional activity but in our country 
it is not like that. There is a huge 
backlog of applications for pumpsets. 
Intelligent as they are, our people have 
known the value  of  electricity and 
therefore there is no necessity of pro
motional activity in this country. Just 
tell them;  Here  is electricity.  They 
will take it up and there will be no 
difficulty at all.  It is our earnest en
deavour to serve the rural population 
with electricity as early as possible.

Some references  were  made about 
local  power houses,  Gorakpur area, 
Vijayawada  Thermal  Station and a 
few hon. Members referred to some 
local  areas.  Gorakpur  must have 
come a long  time  back. It is very 
important to have a power house in 
the eastern U.P. That is what we are 
trying to do. The hon. Member from 
Laccadive said that power is supplied 
at high cost. He comes from a remo
test island.  Diesel has to be taken 
there.  If there is any possibility of 
bringing coal to that area or if there 
is any other possibility of generating 
more power there, I will look into it.

SHRI D. K, PANDA: I raised an im
portant question  about  the Gujarat 
Government having sold one thermal 
power statical.

DR. K. L. RAO: I have been asked 
about it a number of times and I 
have relied  about  it  many a time. 
That particular power station has got 
additional  steam.  Steam  is  being 
wasted. It will be useful for an in
dustry and hence the transaction.  It 
is a small power station.

SHRI  K.  SURYANARAYANA 
(Eluru): I had asked about the Vija
yawada thermal station. The techni
cal sanction of the Government of 
India and Planning  Commission bag 
already been obtained.
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DR. K. L. RAO: Vijayawada thermal 
station is yet  to  be  sanctioned by 
Planning Commission.  The technical 
■committee has  passed. I  only hope 
that it will be  sanctioned  soon and 
taken up.

In final  conclusion  1  would say 
power Supply is indeed an important 
and a challenging task. We must rea
lise that a large amount of work lies 
ahead of us. 1 have already asked for 
a separate rural  load  survey to be 
conducted so that we may know what 
are their wants going to be. An enor
mous load Is going up. It is our task 
to see that we supply power for those 
loads.  If we look back on our past 
performance we will not be able to do 
it. We muat  know that we do not 
exist to repeat the past but to build 
up a better future which will bring 
prosperity to us all.

SHRI BIBHUTI MISHRA; What are 
you going to do about water-logging?

MR.  CHAIRMAN:  One  by  one,
please. Mr. Kotoki.

SHRI LILADHAR KOTOKI (Now- 
«ong): I had stated that the Governor 
of Assam in his Address to the Legis
lative Assembly had said that the Gov
ernment of Assam had agreed to the 
draft legislation for the Centre to take 
over the control of the floods of the 
Brahmaputra. I would like to know 
when Government are going to bring 
forward  that , legislatteK. My  hon. 
friend Shri Tarun  Gogol  has  also 
wanted to know whether Government 
are going to introduce the Bin during 
this session or ebe bow soon Govern
ment propose to bring  forward  the 
legislation,  lliat  * question to 
which our people would like to have 
an answer.

SHRI VIRBHADRA &NGB (Mandi)r 
The hon, MfcttsMfr has iust now stated 
that the poHcy is to electrify villages 
which have a population of five hundr

ed and above. I would like to point 
out that this policy cannot be applied 
to the villages in the hills where most 
of the villages have a population of 
less than five hundred. So, the policy 
in regard to rural electrification in the 
hill areas cannot be the same as that 
for the villages in the plains.

SHRI  DINESH  JOARDER:  The
hon. Minister has referred to the neces
sity of generating more power for the 
north-eastern part  of  the  country. 
What about the thermal plant that was 
to be set up at Dalkhola? It has been 
announced that that power plant is 
now going to be shifted to some other 
place. I would like to know whether 
this is correct, and how long it would 
take to set up the plant. Again, in 
regard to the Mahanandi river, flood 
control scheme a complaint had already 
been made by me in this House earlier 
today and I would  like  the  hon. 
Minister to reply to these questions 
of mine.

SHRI KRISHNA CHANDRA HAL- 
DER: It has been stated that to save 
the embankments on the Lower Damo- 
dar, we have to construct two dams 
in Bihar, and it is known that Gov
ernment have acquired land for the 
construction  of  the  two dams.  I 
would like to know whether this is a 
fact or not.  I would also like to 
know whether Government are going 
to take up the Ajoy project or not 
during the Fifth Five Year Plan.

vV W M TT (VRt)  :

» to*  xft t fc

*T*r TO  fOT qg 1W ffljt t,

 ̂at w  %  I ?
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SHRI  MOHANEAJ  KALINGARA- 
YAR (Pollachi) The hon. Minister in 
his speech did not throw much light 
on the Cauveri water dispute on which 
two States are having a but problem 
for a very long time  Would the hon 
Minister tell us more in detail about 
this?

SHRI JYOTIRMOY BOSU Accord
ing to the information  that 1 have 
before me, the percentage of villager 
electrified in the eastern zone  is  as 
follows m Assam, it is 2.5, in Bihar 
1179, Orissa 2 71 and m West Bengal 
it is 7 89 whilst the national average 
percentage is 19.89 Will  the  hon. 
Minister kindly tell us what specific 
steps he wants to take with a time- 
bound programme in order to bring 
these States on a par with the national 
average?

^  f**r **  (tarftm) :

* nmt *ns?rr $ fr zm fagK * 

jppFR̂t  tflrc «fraY$Tfl % sfNr w aiV 

*rfar qm itRft*  %

ft |f Srftjsr

% arr* *r vmt ww m

*T T|t $ 7

SHRI B. N  REDDY (Niryalguda>. 
Recently, the hon  Minister  himself 
had declared in Andhra Pradesh that 
in respect of power, Andhra Pradesh 
was in a fp&ve crisis and steps should 
be taken fo meet at least its minimum 
requirements.  I woxld like to Know 
what steps have been taken in this 
regard.

SHRI M  SATYANARAYAN RAO 
Although we have got plenty of coal 
and all  raw  materials  to jentntfe 
electricity in  Andhra  Pradeph,  yet 
Andhra Pradesh i« the sectiftd lowest 
in the country. Is it  beea#*  Hr.

K. L. Rao who is the hon Minister in 
charge is not m a position to do any
thing, because he belongs to Andhra 
Pradesh. This is a fact. I would liter 
to know the reasons for not generating 
electricity m Andhra Pradesh in spite 
of raw materials being available there.

SHRI VASANT SATHE With a view 
to conserving electricity, are Govern
ment thinking of having a national 
power grid, and how soon it is planned 
to be brought into effect*

w  (fn̂srr)  : f 

ifljtar  4M4T îfwr f, sNNrr 

firor

Tfr k  m *r

VWTT 7 WftR fff ft f$ tfWr ?fr

SHRI  BHAUIBHAI  PARMAR 
(Dohad) I would like to know when 
the award in regard to the Narmada 
river depute which is to be given by 
the Prime Minister will lie given.

rro wc (efa)  wrww 

ij*i> rfarr  $ Riwr wrtf *r  vt̂rr 

ft, ww % |5rtrr  t̂it ( i 

rmwFr * fort  fofar tfwwr 

firarcft ft m   | 7

im fir*# % art

far  f fasfr  mtff iimft 

«raf*r *

ftf if  *f«r «i*?r «r,

qnt  firawfr 

<n*

wm  *im mm  ?

SHRI PARIPOORNANAND PAIN- 
UU  (TehrWJarhwal) ; I*  the  bon. 
Minister aware of tfc» fact that the 
higher dam in Arisa the Tftai SNfc 
if being delayed simply Uwvto W
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problem of rehabilitation of and com- 
pensatfon to fA’Ibi  «mi(i 6*  not 
timtnjg BotnAf,'1' WWU ̂  ♦»*« 
moqnon to OH* Howe that this prob
lem would b* tackled  soon so that 
there ia no further delay la the execu
tion of thl« ffffect?

4 mtU ARJUN 8S7HI: 1 would like 
to know when the hon. Minister is 
deputing a central learn to finalise the 
location of the site of the proposed 
Bfeimkund dam project in Orissa,

aft WffW KWH : # H W 

wiwt |[ ftp ̂    ̂ irnmr

w  ifsr  #  >W£T % 

%f*FT ntw av <H¥t  irfw

it *rf |, «w m m writ f*n|?r *rfiw

IT̂T f ifa 'Jprft WRT—TflRIH

itt %  ycr apr

mr  fwroift* tr* vrf° ^

tpw*r6r  «rr  ̂ ?

SHRI SHIVAJI  RAO S.  DESK- 
MUKH (Parabhani): Is the hon. Minis
ter aware of the fact that lie is be
ing blamed Increasingly in the national 
pnns as the principal figure responsi
ble for  the  power  shortage in the 
country, particularly since the power 
shortage is not totally due to failure 
of rains and consequent lack of water, 
but also due to reduction in thermal 
power and more so reduction la nu
clear power generated as tn the Tara- 
pur Nuclear Power station the power 
generated is  hardly  the stae of ao 
atom?

SHKl C. ft GAUTAM  (Balagtitft): 
X would like to know when the Upper 
Vtawa Ganga project in Sawn* district 
and  the  fiewthekau  project in fee 
Btlaghat district, both In UP. will be

m m D. X. MUM: Wkat (Wm m
Government friqrte take to overcome 
t̂  power ttKi. in  OH m

*»w U » ■

Unking Joda with Chandil and linking 
Talcher with MOhana so  as to meet 
the  requirement  of 15 mm. for the 
Berhampur area and the additional re
quirement of the Raigada area?

SHRI MADHURYYA HALDAR (Ma- 
thurapur): I would like to know about 
the Sundarbans  Delta  project which 
will irrigate 10 lakh acres of land in 
that area and also about the drain
age sluices in that area.

SHRI SHIVNATH SINGH (Jhunjhu- 
nu): The other day, the hon. Minister, 
in reply to  an  unstarred question, 
stated that the engineers m Rajasthan 
have made u  survey  and demanded
40,000 cusecs of water from the Gan
ges  flood waters.  Now,  the Minister 
has said that there is no decision yet 
taken and that the question will be 
decided when the national grid system, 
is taken up and discussed. Now, the 
national grid system is a long term 
question.  Would  the  hon.  Minister 
think over  this  question again and 
give his earliest consideration for Ra
jasthan?

DR. K. L. RAO; I find that the hon. 
Members have repeated what they had 
said in their speeches in order to get 
answers. I shall reply to them brie
fly.

The  first  question  was about the 
waterlogging in the Gandak area. As 
I have> said in the course of my reply, 
especially on the upper reaches of the' 
Ttrhut  canal,  there 15 waterlogging 
due to flooding and so on.  In that 
area we have got to investigate some 
schemes. They have been investigat
ing one Sikrana embankment and that 
is coining with a sanction of about 
Rs. 5} crores, later on also, in North 
Bihar, in the higher reaches, it is very 
important for us to do a lot of invea* 
tigation. It is  not  so In the Sana 
district; it is iflain, and <l*xtt it no 
drainage problem and there is m di»- 
cutty. But in Ttrhut canal we have 
to be vety cartful, I have askâL ft* 

Governiwmtof B t̂ogointo it ipry
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thoroughly  and  paepare  schemes. 
There is no escape from It At irriga
tion develops, all these detects will be 

rectified.

'Tien there was  a  question about 
rural electrification of the hillB. The 
rural  electrification  on the hills, we 
have to do it by microhydel schemes 
m some  areas,  with  smaller, local 
sources of  water  falling. But it is 
always very costly. So, we have to 
try to get power as much as possible 
from the main transmission lines. For 
example, when the Bacheswar project 
comes up, there will be ample power. 
It is awaiting approval of Government 
of Nepal as it concerns both the State 
Government  and  Nepal.  What is 
necessary there will be done to pro
duce power.  Anyway, 1 would sub
mit to the hon. Membfer from that 
particular area that if they come up 
with any specific suggestions we will 
try to pursue the matter and try to 
see that these projects in those parti
cular areas are sanctioned.

Several Hon. Members rose—

MR. CHAIRMAN: Order please. No 
more  questions. Let  him reply and 
finish. No interruptions please.

DR. K. L. RAO:  Then,  about the 
Brahmaputra, and  the  Brahmaputra 
Control  Commission,  the hon. Mem
ber asked when  that legislation will 
come. At the moment, what is hap
pening is, we have prepared the draft 
Bill and it is under scrutiny by the 
Ministry of Law.  They promised to 
give it on the 15th. Today, it is the 
10th.  Yesterday it must have come In. 
The onlŷnolnt here is, after it comes 
'n, it hw|0 go  back  again to the 
Assam Government for their scrutiny 
and general approval and then come 
back again,  if it comes in time we 
can take it up; otherwise, it will have 
to wait.

Then,  about  the  Dhalkola power 
station. X  do  not  khow why there 
should be so much excitement about

this and ICatihar. What We want II 
power, and not this kind of extilfc- 
mewt. We *tat to tty to do it attfi 
locate the pewer station. TWO St*fefe 
are in heed, and we want to locate, 
if possible half the power houfte 'ifc 
West Bengal and half of the poiyer 
house m Bihar, and try to sanction the 
project. Nobody has shifted the loca
tion of the Power House. Nothing Hie 
that is under consideration. The pro
ject has yet to be sanctioned by the 
Government of India. I suggested that 
the Government of India's money may 
be spent on it because the States in
volved are very backward, especially 
north Bihar and West Bengal.  It is 
under consideration.  If it were pure
ly a State project, say, at Malda or 
Katihar, they would have sanctioned 
it  straightaway.  There  would have 
been no difficulty. But this has to be 
gone into, in all the details.  With re
gard to the lower Damodar and Ajoy 
rivers, there was  discussion between 
the Chief Minister of both the States 
in August  of last year  The CNfef 
Minister said that thev would discuss 
it between themselves. They appoint- 
ed a study  team,  and in the stufly 
team, the items are under studv son 
the A1oy river, the areas required, the 
construction of  the  dam, all these 
subjects. The study team has not sub
mitted its report.  After the report is 
submitted to the Chief Ministers, they 
would approach the Union Minister of 
Irrigation and Power for  assistance, 
later on, if necessary.  That is the con
dition.  I would come in only at the 
stage when there is difference between 
two Chief Ministers. I do not come 
in if they settle it between  them
selves.

There was mention about the shift
ing of office to Calcutta from Patna. 
1 am soriy I do not know it myaaftE. 
I Shall go into that question. Offices* 
pnobably bad  some reasons for  Ike 
existing state of affairs and like locatten 
of load despatch Station I shall go into 
tML

f i
About the Iftter«Stjtte Cauvery tfiftr 
water dispute referred to by my toft, 
friend, there is nothing I can sfry nw.
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It is f* the State Chief Minister# to 
4W»et Tbcy will meet on the 29th of 
this month. aU the three Chief Minis
ters. Thi* particular dispute is a diffi
cult one. In fact one oi the ideas of 
t&e national water grid is to feed the 
Cauvery a little more, so that the dis
pute may  resolve  itself. A&out the 
Muzfcfarpur station, about Dalkola also, 
1' have  already  submitted  what we 
have done-  These are pending clear
ance by  the  Planning  Commission. 
The main trouble about such projects 
Is perhaos lack of ftionev.  For these 
projects there was no money in the 
Fourth Plan and therefore they have 
got to wait fo.- the Fifth Flan.  This 
way it  creates  delay. Delay means 
power shortage in the country.  I have 
been pressing for such projects to be 
sanctioned and started  I shall press 
again as hon. Members are anxious 
about it.

Two Members  asked the reasons 
for the power situation in the Andhra 
Pradesh.  The reason is simple; the 
neglect of the State Government not 
to attach importance to power.  In 
this Country there are some States 
which have not attached importance 
to power and Andhra Pradesh is one 
of them.  They attached more im
portance to irrigation and they spent 
a lot of money  Largest amount of 
money  on  irrigation  compared  to 
other States was  spent  in  Andhra 
Pradesh.  I quite agree that Andhra 
Pradesh has coal and hydel sources. 
It should have  been  one  of  the 
States which  should have supplied 
power rather than borrow from other 
States.  At present it is a very un
happy state of affairs. I hope, in the 
years to come, we shall be able to 
push forward  with power develop
ment scheme.  It would mean that 
they may halve to sacrifice on some 
of the other sectors and put in their 
toaoee in the power setto*.

We have been taping to develop 
national power  grid. We t$if*e frt 
gooa trtnsmiwiori system and we cap 
tf&d power right froto Jammu *«#& 
to the far south. But we cannitt do

that in a very big way unless we put 
ia 400 XV rnm. But as I explained we 
san send some  power  even  now. 
Mysore sent to Gujarat last year some 
power when Mysore had a plenty of 
power,  Reference was made to Nar- 
madha project.  In such  questions 
difficulties will always arise. A lot of 
emotion̂  are  built up.  The hon. 
Prime Minister took great care and 
trouble to give  all  chances to the 
parties to give as much representa
tions as possible.  They  have  re
presented once, twice, thrice. All the 
representations have  been  made to 
her and she is seized of the matter.

I hope that there will be no other 
obstacle. When the main  decision 
comes, we should accept it without 
any further hesitation. That is  the 
main problem. Especially, in the case 
of water, a large amount of emotion is 
built up.

As I said, Rajasthan is one of the 
several States which stand again con
siderably from a national water grid. 
Ganga water will be let down  into 
Narmada and from the Narmada river 
water flows to Baiasthan areas. Thus 
Rajasthan depends for water on other 
States. That is why Bajasthan gets 
better attention than other States

As regards  UP., it has not  got
money now to take up actively  the
Teri Project  Now that the  Fifth
Five Year Plan is coming in,  funds 
would be made available to new pro
jects. About the Bhim  Kund  and
Bangati, there is a ît of controversy. 
Actually, we have allotted some mon
ey. Both the projects are subjected 
to controversy. There are two par
ties involved.  When we do something 
controversy starts. We are trying  to 
settle this.

There is some difficulty about ppwer 
supply  in  Orissa. Talcher-Balimela 
transmission line is under  construc
tion now. The atein Hne f*ota Thi- 
ru villa to BaHraela wiU be
In a *o«t petit* of ton* TOm 

there wfcB b* ifcrftfer supply
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Balnwda to Ganjam.  But cafanection 
between Thiruvilla and Taieher  will 
take a long time because, if 1 remero- 
ber correctly* the  distance  between 
these two places will be 820 kJttu So, 
that will take some time.

About Tiesta Project, both in Bihar 
and West Bengal about 10 lakhs  of 
acres will be irrigated. We have got 
to discuss with bur great neighbour, 
Bangla Desh. Two parties are invol
ved. It will  take  some  time. We 
have asked Bihar and West  Bengal 
to settle various details regarding the 
project.  Beyond this, 1 am afraid,  I 
cannot say anything about this since 
I have already exceeded my time.

17.3® hrs.

[Dr. Sahadisr Rot in the chair 

MR CHAIRMAN ; There are some 
Cut Motions which have been moved.
I shall put all of them together to the 
vote of the House.

All the Cut Motion* were put and 
negatived.

MR. CHAIRMAN: The question is:

“That the respective  sums  not 
exceeding the amounts on Revenue 
Account and Capital Account shown 
m the fourth column of the order 
paper be granted to the President 
to complete the sums necessary to 
defray the charges that w&l come 
in course of payment during  the 
year ending the 31st day of March, 
1974, in respect of the heads of do* 
xnands entered in the second colu
mn thereof against Demand  Nos. 
63 to >65 relating to the Ministry of 
Irrigation and Power.”

the motion wa* adopted.

{The %MoHont  for  Demands for 
Grant* which were  adopted  by ike 
Lok SaWia,  are  reproduced beloto—
Ed.]

Demand No. 63—Mnnsrar 0* Iiwiga- 
now Atto Powtn 

“That a sum not exceeding  Re.
8,29,34,000 on Revenue  Account he 
granted to fee President to 
the sum necessary, to defray  the

39̂1  D.G. Min. of
, Irrign. db Power  *

charges which will come lux course 
of payment during the year ending 
the 8lst day ef Martih, l«H, in zee- 
pect of ‘Ministry of Irrigation aad 
Fewer’.”

Demand No. 64—Irrigation an* Flood 

Control Schemes
1

"That a sum not exceeding  Rs.
12.94.61.000  on Revenue  Account * 
and not exceeding Rs. 7,01,33,000 on 
Capital Account be granted to  the 
President to complete the sum nece
ssary to defray the chances which 
will come in course of payment dur
ing the year ending the 31st day of 
March, 1974, in respect of ‘Irriga
tion and Flood Control Schemes’."

Demand  No. 65—Power  Schemes

“That a sum not exceeding  Rs.
4.91.12.000 on Revenue Account and 
not exceeding Rs. 56,32,07,000  on 
Capital Account be granted to the 
President to complete the sum nece
ssary to defray the chargee which 
will come in course of payment 
during the year ending the  31st 
day of March,  1974, in respect of 
Tower Schemes'/'

17.31 hrs.

Ministry or Acttxctft.Tt7HS

MR. CHAIRMAN: The House will 
now take up discussion and voting of 
Demands Nos. 1 to 9 relating  to the 
Ministry of Agriculture, lor which  6 
hours have been allotted. The Mini
ster of Parliamentary Affairs has wig* 
gested that the time may be increased 
by 3 hours, I hope the House agrees 
to it.

HON. MEMBERS: Yes.

MR. CHAIRMAN: Hon. Members 
present in the Bouse who are desir
ous of moving their cut motions may 
send shpe to the Table within  min
utes Indicating the serial mntimt ,# 
the out motions ttap would JOo* *0 
move.


